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‘1284 hea, ' widow of 19 years oi axe. 1 want to
L]
PRESIDENT'S ADDRESS—contd. MR, SPEAKER: You cen menuon

‘MR, SPEAKER:” Mr, Mavalankar.
You have “taken enough of time al-
mdy, almost double the time that
was allowed. Kin finish your
speech in two or three minutes.

SHRI P. G. MAVALANKAR
(Ahmedabad): Mr. Speaker, Sir, the
President's Address, ag 1 was saying
yesterday, was inidequate in terms
of what is happening in Ahmedabad
and Gujarat in general. Enough of
deception, destruction, death and dis-
ruption have already taken place and
the p:ople of Ahmedabad and Gujarat
are np longer willing end ready 1o
bear turther damage tp their Lives and
property.

Sir, throughout the last two months
and odd days, the people of Ahmeda-
bad and Guiarat have seen and ex-
perienced the atrocities of the police
and other personnel fo such an éx-
tent that more than 80 lives of in-
nucent and young people have already
been lost. 1 take this opportunity to
pay my humble tribute to all those
young students and fine boys. Some
of them were very promising, They
lost their lives while they were fight-
ing mgainst corruption, and they want-
ed more food which was their legi-
timate right. I have a photo here. and
with your permission I shall lay 1t on
the Table of the House along with the
statement of the father of the deceas-
ed. It 15 a photograph of a young boy
of 21 years and he was shamelessly
and mercilessly crusheq under the
police van. It happened on 7-2-74.
He wasy offering satvagraha. His name
was Rajinder Vyag and whil¢ he was
underneath the police van, the police
inspector said:

e A WA wAwy 0"
And the wheels of the police van
overran the young student and he

died on the spot This young man
died leaving behind an innocent young

this in your . gpeech.

SHRI P. G. MAVALANKAR: On
the 127th of last month, anéther boy
was killed, a bBoy of 17 years. Here
is his photo; loog at it, Mr. Bpeaker,
Sir, No one, I am sure, will go with-
ot shedding tears when he sees th's
lovely yduthful face. He too wag shnt
and Killed, and not during the curfew
hours. 1 also want to place the photn

‘graph of that boy and the statement of

that boy's father on the Table of the
House, with your permission. [ de-
mand a judicial enquiry into all fir-
ings and other police atrocities that
have teken place in Ahmedabad and
in so many other places in Gujarat.
I also demand that independent
tribunal of judicial people, capable
people should be set up to =go into
all charges of corruption levelled
against people belonging to the rul
ing party in Gujarat, because corrup-
tion ang other evils have played guch
an havoc on our people there. Thc
demand for the dissolution of the
suspended Gujarat Legislative Assem
bly 18 universal and genuine. It is
not only from urban and semi-urbar
areas that this demand has come it is
coming from all corners of Gujaral
We demand a fresh poll because wt
believe, rightly I say, in going bacl
to the people where we have come ans
from whom we derive our legitimacy
and authority. People are sovereign
in a democracy. We want t{p give
them an opportunity to throw out the
corrupt people who have lost credi-
bility so that-a mew set-up of honest,
clean and dedicated people cap be
returned. The' animated suspension
of the State Assembly is constitution-
ally not valid and certainly it is mo-
rally untenable,

The Prime Mitister, I am sorry fo
say, has been gaying during her elec-
tioneering and poll campaigns in U.P.
ahd Orissa that the movement in
Gujarat was financed by r!c!l péople.

;‘f‘he Speaker not

having subse quently accerded the netenlry per-

mission the papers were not treated as laid on the Table.
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X laugh at it. It is a travesty of the
sttuation. It iz the guffering people
who are agitating. Thiy type of state-
ment by the Prime Minister adds
insult to injury. Did not Gandhiji,
Pandit Nebhry and Sardar Vallabhbhai
Patel get the support and money of
«wich people were fighting for freedom,
But ip this present India’s case, even
without the gupport of xich people,
tthey are fighting in Gujarat. It is a
Spontanequs fight. Rich persons are
not financing it. The Centre is utterly
aminformed and misinformed and some-
4imes only partially informed about the
happenings 1n Ahmedabad and Gujaral,
“The youth, the teachers and the
intelligentsia are all supporting this
movement. 1 want to mention here
one aspect of the situation. ] want
to pay a tribute to the Mazdur Maha-
jan of Ahmedabad. The Ahmedabad
Textlle Association, the Mazdur Maha-
jan as it is called, was founded by
Gandhiji and 1t gave a call- I we do
not subscribe to the corruption of
the Government of Chimanbai Patel,
we are opposed {o 1t, but we do not
want 1o add fuel to fire let the poor
loge wages and suffer and therefore
we shall keep the mills going, May
I say that it is only in Ahmedabad
4hat thig kind of thing can happen.

The Minister of Home Affairs has
xno time to go to Guijarat during this
period of more than two months. He
‘tad all the time to go to U.P. and
other places. He sent Shri K. C, Pant,
the Minigter of Irrigation ang Power
40 Ahmedabad. Then came Mr.
Gokhale. He did the magic apparent-
1y and the President’s rule came. 1
want to ask the Centre whether they
will continue tp adopt this attitude
of 1indifference towards Gujarat,
an attitude which is worse than
& step-motherly attitude. We thave
been watching it for years. In the
case of Narmada waters also the same
thing is happening. There is no jus-
tice or fairplay When Shri P, A.
Ahmed gave us appointment in Delhl
earlier in the month, he kept me wait-
ing for 43 minutes. I had to leave with-
out meeting him. Tf this is the

treatment given to a Member of
Parlisment elected from Ahmedabad,
I do not know what will be the treat-
ment that will be given to others A
majority of the Congress MLAs are
interested only in continuing in office
when rotten rice and other foodgrains
are bYeing supplied to the people a
sample of which I have with me here.

Therefore, 1 would conclude by
saying: do not take us for granted.
1 want to give a warning that what
has happened in Gujarat is a tre-
mendoug lesson for the whole coun-
try. Corruption iz not going to be
tolerated. not only by the people of
Gujarat but also by the people of
India. This Demon of corruption must
be demolished. I say: Centre, Be-
ware! corrupt Governments must go
the real question is: who should
prevail—the people or the political
party which should prevail—demo-
cracy or Congress? Let the will of
the people prevail and let no further
damage be done to Gujarat because
by doing damage to Gujarat you will
be doing damage to the whole of the
country.

With these words, 1 appeal in all
earnestnesg to the Prime DMimister
and the Government to act more
effectively, realistically and in time
8o that much more damage and much
more avoidable violence can be avod-
ed.

MR. BPEAKER: Hon. Members
should stick to the time allotted to
them. The hon. Member took a lot
of time yesterday also and he went
on speaking today. I would request
ton. Members to stick to the time
1imit so that more hon. Members can
be accommodated

SHRI NIMBALKAR (Kothapur):
Mr. Speaker, 1 rise to support the
‘Motion of Thanks to the President
for his Address. But I cannot help
feeling that in his Address the Presi-
dent might have also mentioned in
a more grafic manner the feeling of
the poor people of our country who
are facing difficulties. I feel that
unless we do it at such times the
poor might well feel that we do not
know what is happening to them and
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how they feel, their frustration and works hard and has a job, he can-

their feeiing of helplessness.

‘The poor men today is in a strange
position in our country. He sees an-
other person owning a particular ob-
ject, which say costs Rs 100 or
Rs. 200. The poor man says: I would
also like to have that object. He de-
cideg that he must get a job. he must
save money and then he can buy
that object. What happens? While
he is trying to get a job he finds that
unless he has a grandfather as a
Governor or a member of the Central
Cabinet he has no chance of getting
a job. If by some chance he does
get a job, he starts saving money
in order to buy that object By the
time he has put the first savings aside,
what happens is that the prices have
shol up so much that the same object
goes completely beyond his dreams.
Yet, the other person who was own-
ing {hat object before, even though
the cast of that object has gone up by
5, 6 or 10 time, he can still afford to
buy that object.

The poor man asks himselt- why is
it that this objecet is always running
away with the prices, running away
from him, but there are others who
can always buy it, whatever its cost?
This is the fiustration which comes
into him and he asks “how is this
possible?” This is the feeling before
the people today. While some peo-
pPle can afford anything at any time
at any cost, the poor man has no hope
of ever achieving that even in his
dreams.

Sir, you might have notice that
when the prices of petrol went up,
for about 15 days in Bombay, you
found that the traffic was not as dense
as it usually used to be. But after
15 daye, as if there was no price hike
in petrol at all, the traffic become
again dens~ in Bombay. One asks:
How is it that however much prices
rise through taxes or, any other res-
son, however much priceg shoot up,
there are certain people in our coun-
try who cen always afford, whatever
the cost it may be, to live their usal
lives? What does then a poor man
do in such a situation? Even if he

not reach his dream. Therefore, he
ultimately looks to the Government.

What is the situation? When he
looks to the Government, he is not
quite sure and he finds the Govern-
ment faced with problems, What is
even wrose in the country today and
which augments the dilemma and
frustration, of the poor people is,
whereas they see that the Congress
party has come into difficulties, tney
also see that the Opposition parties
are able to do even less. Where is
then the poor man to turn to? This
is a dilemma before the people to-
day This dilemma has to be faced
many times more severely by them
than what we can imagine. Tha! is
why it 18 time we start thinking in
terms of taking drastic steps in nelp-
ing the poor people to come out of
this dilemma and out of the difficul-
ties they are facing. The reason why
I say it in this mammer is because I
want the poor people to think that
there are people in this House who
know the frustrations they are fac-
ing, who feel the frustration they are
facing and who are concerned and
who want to remove their frustrations
as early as possible,

Where then do we go from this
point? I would like o say that we
will have to take some drastic steps
1 want to suggest 10 things which
the Government should do immedin-
tely. They may sound verv drastic
and very revoluticnary, but, I am
afraid, there is no short cut to pro~«
gress, There is no short cut in reach-
ing a final goal. Firstly, I would like
the Prime Minister to scrap the Plan-
ning Ministry. Secondly, in place of
the Planning Ministry, there should
be a Minister of Economics with all
the economiec Ministries under him,
including Finance. Then, the powers
of the present Planning Commission
should be reduced, It should be
merely a body of experts and these
experts should be as an advisory
body to the Minister of Economics.

Even though Mr. Nehru was proud
in saying that ours was the first de-
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mocratic country to go in for Five,
Year Plins, the fact is that our ex-
perience has shown us that in g de-
moeratic country, it is not posible to
function with lxlve Year Plams. If
there were other democratic countries
before us who did not take to these
Five Year Plans, it is because they
realiseq that ;n a democratic syatem,
this planning system does not func-
tion. We have acted like children in
this and we had to be burnt in order
10 understang that fire burns.

There can be only one Plan for our
country in the presem: situation and
that is a Plan of plenty through full
<mployment. When we really sre
serious about the gquestion garibe
hatao, then surely it should occur to
us that we should be able to give our
people at least two meals a der.
Leave alone clothes, leave alone shel-
ter. Let us be able to give our peo-
ple at least two meals a day. I do
not think that is asking too much.

#What does that smount to in eco-
nomic language? It meens that the
purchasing capacity of every indivi-
dual in this country must be at least
so much that he can buy two meals
a day.

We can do that only by ensuring
full employment. So we must go
in the direction of giving full em-
ployment today. This is only pos-
sible if we realise certain provisos
and one 18 that this country must go
in for massive production of such ar-
ticles as are exportable and are also
labour intensive—not only  skilled
labour but alse unskiled labour inten-
psive—as, for example, textiles, lea-
ther industries, ceramics ang ferest-
based indyetries,

Coming te ouyr prgcurement pro
gramme, the difficulty that we are
having is this. Some say that we
should give more, mgney for wheat or
graln, whatever we purchase; and
1the others say that we cannot give

thexn tog much a3 othprwize we will
have to pui, up the cost in the ration
shops The fact is that, it you ex-
pect.from the farmers graing at parti-
cular prices then it is your duty sure-
ly to give the farmers inputs also at
deflnite prices commensurate with
the prices at which you are asking
them to sell the grains to you. This
means that the Government must
give inputs to the farmers at reason-
able ptices if they expect the grains
back for themselves for procurement
at reasonable prices. 1 would, there-
for, say that, even if that means giv-
ing heavy subsidies, you must give
the farmers fertilisers, power and
water at definite prices over a definite
number of years. This policy must
be followed if you want to bring
down the priceg or stabilise the pri-
ces of foodgrains In our country
stabilising prices means in fact sta-
bilising the prices of foodgrains. This
is the only way I can see at present
to stabilise the prices of foodgrains
in this country Only then can you
think m terms for instance, of freez-
ing wages, or in terms of disallowing
strikes for a certain number of years.
People will be prepared to respond o
you if you give them foodgrains at
definite costs, Therefore, you have
to work out a system by whecih you
give them foodgrains at definite pri-
ces, And this is the system which 1
have suggested which, I think, is fea-
sible,

I think, it is high time that we tal-
ked in terms not only of taking some
steps against black money but of de-
swo¥ing black meney. ‘This is possi-
ble only through demonetisation and
speedy monetary reforms It will be
too much if I were to go into that
now, at this time, because to explain
the whole system of monetary réforms
would teke me a long time.

Then I come to the next point We
must reform education. It must be
reformed immediately ang put into
practice. I am very glad, Shri Subra-
maniam is here. I once went to his
house and suggested How eéducation’
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could, be reformed in this country.
He said that I had explained a modern
system of education. ¥ request him
to take it up some time-—modernise
educution in one country” Even stu-
dents themselves in Bombay and Cal-
cutta have come up with plang where
they want educa: to be moderni-
sed. It is a great thing that in our
country we have students who are
themselves telling us what kind of
education they want. They have
made very sensible suggestions and I
would like the Government to consi-
der those suggestions seriously.

Then I would say this that, if any
person in this country wants t{o put
up a factory and with the aid of the
output of that factory he is able to
earn his imports through  expuorts,
then no hurdle should be put op his
way in putting up the factory. If not
anything else, surely this creates
work for people. This is very impor-
tant. It is without any cost to the
Government as such. In fact, it is
a help to the entire country.

Then, Sir, as the last thing I would
say: take the decisions that are pend-
ing. You have kept too many deci-
sions to-day pending. These dedi-
sions should have been taken a long
time ago. Please take theyn imme-
diately. For instance, the border issue
between Maharashtra and Karnataka.
This has been pending for too long.
Recently, we have hard and seen atro-
cities against the Marathi-speaking
people. We have had to face so many
things in Belgaum which had their
repercussions in other parts of the
country also. I want to say that if
people like Nixon and Mao can come
together ang Solve their problems if
the Russians and the Americans can
come together and solve their proble-
ms, I do no! see how our border pro-
blems carmot be solved. Irhenediate-
ly somg decision shouid be taken by
the Prime Minister on thiz question
and justice given to the people. Aiftér
all, when vou talk of socialism, one
of the biggest parts of soclalism is
justice. You must give justice to the
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people. Justiod delwyed -is justice
denied, Justice is something which
should be given to the people quitk-
ly...

MR, BPEAKER: The hon, Minister's
time is up. He would have heard
the bell. It is not a hobby for me
to ring the bell. It is just for iavii-
ing your attention.

SHRI NIMBALKAR: I am conclud-
ing.

I want to put certain figures beforé
the House. I am glad Mr. Stephen
is here. They say that we are treat-
ing South Indians very badly in Bom-
bay and that the Shiva Sena is doing
it and our Maharashtra Government
is doing nothing about it. I want to
place some figures before the House,

As far as Kannada-speaking peo-
ple are concerned, in 1951 there were
only 52,000 Kannadigas in Bombay.
Now, in 1871, their population has
gone up to 135,000. The Tamil-apeak~
ing population has increased from-
59,000 in 1951 to 160,000 in 1971
Telgu-speaking population hag increa-
sed from 78,000 in 1851 to 130,000 in
1971, Malayalam—from 32,000 in 1951
to 130,000 in 1871. Tulu—their po-
pulation has increased from 9,000 to
10,000 in 1981 and the figure of 1871
is net available. With regard to the
number of primary schools—Kannada,
from 45 it has gone upto 58 in a pe-
riod of ten years from 1961 to 1571.
In the same period the primary
schools for Tamil-speaking children
has gone up from 39 to 45, Telugu—
from 14 to 34 and Malayalam from 0
it has gone up te 10.

So, what I am trying to say is that
thev should not have a wrong impres-
sion that Maharadhtra is doing noth-
ing. Actually, Mr. Stephen, if you
reglly think of the good of your peo-
ple, then you should do something
for the development of Bombay and
trv to get rid of the slums in Bombay.
This is what vou have to do....

SHRI C. H. MOHAMMED KOYA
(Manjeri): Did not the South Indiems
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coniribute to the development of
Bombay?

SHRI NIMBALKAR: Of course, we
are not denying it We are not say-
ing that they Lave to be kickeq out,
not in the least. What I am saying is:
You should not criticise fIndiscremi-
nately, for then we could also criticise
you, for instance why do you not
look after your people in your own
State? Then they will not have to
come to Bombay. All impression has
been caused by your attitude that the
Kerala people are doing nothing but
running either to Bombay or runn-
ing nuns to the Vatican or running
maids to gulf area....

SHRI C. H. MOHAMMED KOYA:

Is Maharashtra an independent State?
Is it not a part of India?

SHRI NIMBALKAR: You should
créate more scope for employment in
your own State. If that is done, these
things will not happen. See now you
don’t like being criticised either!

SHRI C. M. STEPHEN (Muvattu-
puzha): We have no case that the Ma-
harashtra Government i8 against us.

SHR] INDRAJIT GUPTA (Alipore):
They should not say things which
will objectively help the Shiva Sena.

MR SPEAKER: I have not been
able to follow such things. Let him
go for lunch and think over it.

We now adjourn for lunch and re-
assemble at 2 p.m.

138 brs.

The Lok Sabha adjourned jor Lunch
till Fourteen of the Clock

(The Lok Sabha re-assembled after
Lunch at five minutes past Fourteen
of the Clock).

[MR. DEPUTY-SPEAKER in the Chair]
MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS

ot wy fowd : (aiwr) wsw
wElen, ¥ q§ WA W W 9

g ¥ehidm iy dugs
wyee st e g .. .
MR. DEPUTY-SPEAKER: If it is »
point of order, let me hear him.
e v foy (W) ;AW
O W4T § qU I |

st wy fomd : gTg wiw S o
AT =Aeqr &1 K R o

e TRy, g e § o
TR T ¥ yeggfa T § SR
fagr awr & foew wfawe @ & a
qifeaTiz 1 g1 Y g & 1 W19 ATy
TN W o § F e WY & 16
weedl A, L, (vawA) | 3y Iga o0
AT § W T & ST WY B WAwqT
FAr & 1 q@ W g 0F ATTFI

AT TEY R

MR. DEPUTY-SPEAKER: It 1s im-
portant. But, what is the pomnt of
order? This thing you can mention
m the speech on the President’s Ad-
dress.

AN AN YR . 7 @A QA @
g mEER iA@Y § O fame
q NIRT §WG AE AT | Jg FFEqT
w wrdiggeas W )

MR. DEPUTY-SPEAKER: I have
allowed you to raise a point of order.

But, only the point of order and not
to make a speech.

SHRI VASANT SATHE (Akola):
He first makes a speech and then for-
mulates his point of order.

ot wq fowd : WT9 ®\T T A

O & 7wy ok dv ¥ wER T qud
I ¥ wgAw )

SHRI K. S. CHAVDA (Patan): You

were not asking Mr. Sathe to speak.
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MR, DEPUTY-SPEAKER: Order
please. I am on my legs, Kindly
sit down. Mr. Limaye, you say you
want flve minutes on a point of order.
Is that a point or is that a speech I
woulg like to know?

225

st vy fmd : AT wTE WY
9% o9 3 for agw e Y ) ww A
genfear & e T &Y fa agw wTg
4Y | R W9AT ATEE WTH WIS g
fog 1 & aftw 7 FEm | e
AT AT TG |

SHRI VASANT SATHE: He should
not make a speech fust and then for-
mulate his point of order.

st wg frag oW WEEr A
faaTqw | weww WERA, WO FH &V
AfFT | TR A TE AG aAE@T )
& s @ & T | sy frafaa Fifag )
# ¥a9 g9 faee

MR DEPUTY-SPEAKER: How can
you take five minutes for a point?
It cannot be.

st e freed < O At § awr @
form & 9T AT AT AW &)
I8 & famy @ g ?

MR. DEPUTY-SPEAKER: All right.
Let us hear. I have allowed you to
raise a point of order only and not
to make speech. You state the facts
and then raise the point of order.
The point of order must relate to the
order in the House.

it ny fomd : A7 A Afew
Taar & faw 377 & awwy. ...

MR. DEPUTY-SPEAKER: ‘What
«does the rule say? You have to give
motice for that.

wifew o fear &)
8293 LS—48.

PHALGUNA 7, 1805 (SAKA)

President's
Address (M)
MR. DEPUTY-SPEAKER: Why do
you want to abuse this opportunity?

st oy ol : F W g Y AT
g
MR. DEPUTY-SPEAKER: You can-
not raise a point of order under 877.
st vy famd : 9% 377 ¥ a@
afew W fear @ & sgaegr 7 WY
oawm E; AMTad
MR. DEPUTY-SPEAKER: If you
have given a notice under 377 and it
the Speaker has permitted you, you
can raise it. But, you cannot raise a

point of order under 377. You only
raise the point of order.

Wt wq food : 7 AYIwE

TN WERT, T8 AW W A
wezufa & wfvwmaor g aga sTR E
Tzt & M3 § o =iy a e
THAT F AT FTIAT § W q
fressrmgEsAaTwTRE? =
tar dderfrw q%z 9 ™ g A ¥
W & & T FT A foar war -
¥ fY 7 0 waTT HY Ig7 9T WE |

13

.. SuTSE WENed, 16 qEEl A T
R g...
MR. DEPUTY-SPEAKER: What is
the point of order?
ot wy forrl : o gAN A, @
Y FPT | (Wawrw) ., q® FES-
oot wdfy ot wg ot Y WAl ¥ Wy
pEmraw R, AR g, ..

MR. DEPUTY-SPEAKER: What is
the point of order? He is a senior
Member and an able parliamentarian,
He is raising a point of order. What
is hig point of order

oft g fovely - w7 3 e fa
wT v oo &

226
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MR. DEPUTY-SPEAKER; All right,

there is no question of seniority or
funiority. 1 would Iike to know what

the point of order ig which he is try-
ing to raise.

ot wy fomd Wy Aiww § W
TR W IF A T & e
W% WIET FT 6 qAT w900 |

MR. DEPUTY-SPEAKER: If he does
not co-operate, I cannot help. Now,
Shri Shankar Dayal Singh

ot vy foeod : o BT Y e
WG ST Y e v |

MR. DEPUTY-SPEAKER: He is
making a speech.

oft wy for® e wgi § 7 W
oY TR WTRHY BT ATHE WTH AT
IENT AT ¥ AT WY g% YW § e
e § e a8 e e Wi ?

MR. DEPUTY-.SPEAKER: All right,
he may raise the point of order.

SHRI VASANT SATHE: He must
formulate 1t under rule 376 (3). He
must specifically state which interpre-
tation or enforcement of these rules
or such articles of the Constitution as
regulate the business of the House
he 15 raising the question about. That
has to be done under rule 376 (3)
subject to the condifiong referred to
in sub-rules (1) and (2) under which,
a Member may formulate & point of
order and then the Speaker or the
Chair shall decide whether it is a
point of order or not. He must for-
mulate it and say which article of
the Constiution or which rule is be-
ing violated. That is how he must
begin. He must not begin with a
apeech in the beginning.

MR. DEPUTY-SPEAKER: I know
all ¥hls A thet I want Mr, Limaye
to do is to mention what point of
order which he wants to r {s. He

cannol make a speech under the pre-
text of a paint of order.

ot Wy fend : T g, ¥
T X O A ) W
e —tawr A Adw Qe 7
firer Wiy ac @@ oY 1t § orwr e ¥ e
W VTR 9T 19 QT 97 |

MR. DEPUTY-SPEAKER:
Shri Shankar Dayal Singh.

oY Ay fomd : o7e oS g0 ey
ATEZ WTH ST IS 3 4T gy ?

MR. DEPUTY-SPEAKER: I have
allowed him, put he has not stated
what his pomt of order is.

st qy fored ;W R AR
fis caTeez uTE AT enfeE w4 fadr
fraa fame 3 1 wo ag Yaoiw &
ey dgree gafear o @
T ATEE ATH ATET 4 A faw agw I
&, W Wy R &Y fawe ot [/ R o

R waw T N ww
TqerlY |

Now,

MR. DEPUTY-SPEAKER: 1 shall
give him exactly one minute to for-
mulate his point of order. If he can-
not do it within that time, I cannot
help

g i gF e a @
7 T

MR DEPUTY-SPEAKER: Then U
cannot be dope. Order, please. I am
not hearing him any more.

oft wy femd : SuTenw wEEw,.
a5 Y o e

MR. DEPUTY-SPEAKER: Order;
please. mmsh-hmasxm
continue his speech, Jt
speak, I ghall call N
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MR, DEPUTY-SPEARER: There is
only one order, that I am on miy legs
ang you are interrupting me. Shri
Madhu Limaye should cooperate. You
cannot 'make a speech on the pretéxt
of ruimng a- poifit of order. If you
try to pressurise the Chair to allow
Yyou to make a speech under the pre-
text of a point of order, then it be-
comes very difficult to conduct the
proceedings. You may do it now and
other members may do that tomor-
row, Even so, I have said that I will
give you one minute or, let usg stretch
it, two minutes to make a point of
order. But if you say “I cannot do
it within that tithe”, then it is very
plain that you are not very serious
about the point of order. Now I would
like you to cooperate and reciprocste.
I will even go out of that way, now
that Shri Shankar Dayal Singh has
finished his speech

SHRI SHANKAR DAYAL SINGH:
No, I have not finished my speech...
(interruption)

MR. DEPUTY-SPEAKER: Order,
order. As I sald at the beginning,
the only order before the House is
the speech of Shri Shasnksr Dayal
Singh when thetg was interruptien.
1 rang the bell and I thought he had
finished his speech. If he has not
finished his speech, let him finish it.
Then I will come back to this point.

it wg ford : Ptz s ek
Ry o7 gnd & | e v e of
Tt g
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Shri Shankar Dayal Singh. I am not
hearing any body else.

st mae ary fhg : Sorsmw ot
& ar® ATy I€ AW & O¢ Y @
a7 fis A § w7 "o wfe afefeafir &,
aw ¥ §we §, wer afy &, o 2 ol
FWMARag e ane § |
FfeT 99 w9z & IWW &1 TWT B
a1 &, 37 g faora arX T TeAT MY AT
& 7g ot g3 dremr nfgd | e Ew dAw
g faeerd & fis 2w & g afy &,
HIT Y FAT &, 20 N weygeqr § A
IHY GHET FT AATATT AR AT |
¥ o A WY 9d go WY 59 A E
AT WA WFR FI agar §
I A 55 FOC I7AT AT HWTAT F
A, w2t ¥ v, wfgy ¥ i ot
ST T FEN §, I TAAT ¥ ;A
F1 el § For wpore gk v gt forr
feerr s & ot sy sy et
e Y foem e £ 4

T, o Wt uafy & wfw-
WYY I HAATE WA & Q0 € 780
WO ¥ & O 7 A 97 o XA AR
& st wrgee frat arar & 6 wrardy
§ 27 wret a2 Sw 3wy famr ? Ay
¥ war fr oY T !t sy v Y
el & S R@ ot agw g Tw W

w‘rﬂﬁﬁhmm%mﬁuﬁ&:
7% firdra attr s oy & O & aww
¢ fir e e st sy € omer v
ot qeref & qgy ¥l ) ww
womdY ¥ qg¥ 2w ¥ oY f v wv

Feewrior et e ay, Ao wr gy €YY

& Bt o ¥ e g g e w7

W@WEWWM XA
v e vereh’ ¥ wfy wrd &

Tz g€ & 1 T 9l ofion & arw ofY
T B w3 fr I ¥ aeetad gt
A ag ar agf g o

# AT & WAT 9T A AGY AAT
TEAT, ¥AW OF O oY Ay A v 25
| &N 20 w1 wrE oY r7 o=y A qr
wgr uF, N W 9FF AFW &Y | FfET
T HITHY F T A TR AFFA TF6
faet | gl # wrr 3F f wEer
Hr Tt ot arerg g ¥ ¥ =<, qiw A
gk & 1 HF Wi wgt A g v | wrfas
av qAA & fa¥ dxz fyar, dr
A, Gar wEy ¥ wrar A @ Frwtor
o 1| gt X agw (W) () (%) AW
#Y ®E AT Ty v Ag AT IT AT
¥ w&w, vry A faaframsg &
wgr 9z faar f wEY femfemmr
QoY Tt ey oY agi wror fawreft &Y
Y aferur TRy @Y 8

gt femgmifraaam
gy Agrerm T1og T fs
4 v F f& o Y & 1 2o el
id W YA GHYE WA WEAEwAT F A
wraffr ot e § st sror T 2oy
oY ey efY, ey oy o FrerferetT g,
WY ww A w R w7 fy Wiz ¥ Frmiy
Y g ® O’ 1 s 7 50, 100 EH
are o AW w1 wfrew fraar wg few
¥} ot fre Rl 7 Swer farfea
¥ gy ot forar s saferar &
ferary otrar & 1 e @AY ¥ wff gvard
¥ wftrgher forat orar § 1 efedr o 2w
wr  xRigrai chvere forafo ot o
o ¥ wew v i ow wre wmaw
Ol eyr o A searTer s wrrewer
aT Wre T ofy off gl W o & el
¥ 3 wiw oft ] o figerers v
dad T 1wy ww e &
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FaTRT /T AT HiT e &Y A wAt
g wE ¢ SEn QU wEr qfgd ok
Ta% ol woRr A 7% g el wik
ZRIE® WY AT AT AT UFAT
I firdy ez & o wfem T @ T
wrfed | =Y @t A & Aud AR
TEAT FTEET 9T |

MR. DEPUTY-SPEAKER: Mr.
Limaye. Be reasonable; don't abuse
the opporiunity. Make your point of
order. Let us then get on with the
business.

st g feaY (3iFr) . STeaw
ALY, WY AN gET § AEE W @
& ox ar At & iy ofr S WG )
# wodt ard fasfad & Fgar §

TN SACAT FT TAreq  FAfA IST
@ ¢ i 77 agw wegnfo & wfwwreor
X & W g WK dfF s sear
W Tgw § o § g afeT Aww
¥ ag foin foor e @ o &
& Ay & | W gty F gl
93 TgE AWy & OH I« PIE &
IR F O TTTs 20 B WX A9ET
ety faeen AEET €, WA @AW OF
arrr ¥ Torare wy feafr Y rsgafih
¥ waw frar § | WTHAT SUTHAE R YA,
ug & f5 16 fruw o & &l 9,
W wiw &, e g fam g, ss
qoT FHE & g & e o g,
feft wfroe ¥ weefver frar g 1 wlver
fofarr fear §, ofree & q@d o1 &<
feaT § | TEH | AT T FAT A0(gA)
Wy dfrerr a7 T 179 2fed, W
o SRt ¥ w269 W X
wfree ®y g wfaw o § v faare
qat % aeedt ora iy o i w
ST W X | WY IO W] &

frarast wmar Afwr sa¥ foer
269 ¥ ¥ X w787 179 fedt
aiwcd ot ¥ g H @ feR
afwe fafe &1 & c=frer 2 ¥78 aE
FHTS A7 rovay g fagrwamr &
wWE T w7 E 7 72T § & v wwr
® e A T AT

W mefae qre wEa (W) -
AT CAZT /B ATEX & 1 WA

Aggfza & AT I3 A AwaT
g ...

sft wg frad : w7 @rgz #wE
WET I TR OFT A PO CAEE
ATH ATET, gy I5TFI; |

179 A TFT %

MR. DEPUTY-SPEAKER: I know.
I have read 1it.

ot vy fom? - Tgofa F  mfa-
WIS RAGHT AT EN & | T =9
FTAMT AATH & TG FAT qAT AT [T
way fegfa At O @ AT TWHET
Z 1 % g & o Srach W gq
‘I‘(i’ﬁ'&ﬂ'@litﬁﬁ'*ﬁﬁ fWﬁ'
oqse gAY 1fge WK Tar I aifgy e
wr ¥ qEe w9 R g §, W
fecdr wfrme ®7 geder w9 gar
T 4 ATHA( AF AT F T ®
faare g7 #YagEE wWr A
wHT F qRA W gwAT §,  AQ
TERTE Wt ¥ I WA ®
T% IFAST G O A WX oW
% qg TG 9T gAWAaF ¥ fag
™ @ o o fer smga
FT AT GA R & AT F sl
WO ATE AYTRER KA F wIwy
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¥ woq q@fag W@ g fF
wiqameor g 9wt 9« @ & IgAr

foeg « ®afra frar g g @ dar-
frv feafy sm g A @z g0 39 ™
FZH A

Some hon. members rose—

MR. DEPUTY-SPEAKER: He has
raised a point of order. Let me give
a ruling. Let me deal with it. I am
not ag intelligent ag Mr. Limaye is or
as knowledgeable as he is, but I real-
ly fail to understand how this consti-
tutes a point of order. As far as I
understand, your main point is that
we cannot condinue with this discus-

sion unless these things are cleared
first....

SHRI MADHU LIMAYE: You give
your ruling on that.

MR. DEPUTY-SPEAKER: My rul-
ing is that these very same things
that you are submitting here are the
very things that you can submit on
this very discussion and it is for the
Government to reply later on. How
can it prevent a discussion? I do not
understand. In the first place, we can-
not, here, sit in judgement on what
the Speaker of the Gujarat Assemb-
ly in his wisdom has done or has not
done. We cannot sit in judgment.
And that is no reasons why the dis-
cussion on this should be stopped.
But these submissions which you are
making, you may make on this very
discussion; it is upto you. Ang it
is for the Government to reply.

SHRI MADHU LIMAYE; I express
no opinion. I want a clarification.

MR. DEPUTY-SPEAKER: Kindly
make it clear to me or explain to
me how do these things stand in the
way of discussion being continued.

oft wy formly : 356 w1 3}
g e e ¥ e ¥ W
aff s ¥ ovE g

lature of the State shall be exer-

cisable by or under the authority
of Parliament;”

ag ST #1 w4

oq
faam 9T F TIL pfudir daz &

wfEw g A | safag dag ¥
g AT I5 mwar & K
T A X F, W wrworagy
¥ REE | & ¥aw, wdarfaw
feafa g it awré jaev g

MR. DEPUTY-SPEAKER; It is clear
now. Again I say that this is a sub-
mission. You are quite free to make
this submission 1n the discussion, It
is a part of the discussion. I do not
see how it stands in the way of the
discussion continuing. It is not a point
of order. I rule it out...

SHRI P. G. MAVALANKAR: This

matter is now before the Gujarat High
Court....

MR. DEPUTY-SPEAKER: Mr,

valankar, you have made your speech
Please sit down

This does not, in any way, atand

in the way of the discussion continu-
ing.

Mr. H. M. Patel

SHRI ANNASAHER GOTKHINDE
(Sangli): Sir, now that we have heard
Mr. Limaye, would he please express
regret for the aggressive posture
with which bhe marched towards the
seat of the Chair?

MR. DEPUTY SPEAKER: Well, I
do not know. We are here entering
into very strange things.

I have calledq Mr. H. M. Patel. Now
under the Rules if a Member ig called
and he does not speak, then, of course,
it has to be seen. If every member
says, ‘1 will speak tomorrow’, it be-
comes very difficult.

Prof. Madhu Dandavate, would you
like to speak?
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PROF. MADHU DANDAVATE
(Rajpur): I would have preferred to
spedk tomotrow, but in all respect to
you, I will speak now.

I have carefully gone through the
President’s Address. Since my Party
had boycotted the Address, I could
not listen to him but I went through
it very carefully,

At the very outset, let me say that
the President’s Address gives no indi-
cation that the President of the coun.
iry comprechends the hunger and the
anger of the people. Unfortunately,
the eitirk gpeech is couthed in vague
generaliations and does not take cog-
nizahce' of the economi¢ and social
crises ih the country.

There is s0o much talk about stabi-
, Stability of the Government and
sta lity of democracy in the country.
But in the n context of people’s
atifer ahd e's agitation, the word
‘stabi¥ity’ hus lust its meaning and re-
levance. Even when there ig g steam-
roller majority for the ruling party,
there is no guarantee that there will
be a stablé government at all. At
times, the Government will be pulled
down by the sngry pevple's sgitations
and demonstrations outkilé or sonmte-
times, the Government will fall undér
the gravity of internal disgensions and
internal manipulations. That is hew
an old President is forced to shoulder
'ﬂlg‘ gi-ed.’t reg:ondbmty of conducting
the a ¢ of 50 many States.
ﬁn&i&&ﬁawb this is the tragedy of
d&%ﬁv in, the country. They got
the eain-rolier majority. Even then,
they could not manage the show and
even in spite of having a masive
a Garibi Hatao and so
many other programmes, they ecould
not deliver the goods. Ag a result,
there are peopie’s sgitations all over.
Th”:ﬂgmm in Biltir, thete
are Bengal, M Gufarst,
in Mahareshtra and in every cérner
of the country there are peojle’s sgi-
tations, agitations agaifist hungwr, agi-
tauom mimt

'tacle of our timeg is thdm

agitations grown from the roots deve-
lop in the country, the Prime Minister
of thig country hag the temerity to
allege that some foreign agencies must
be responsible for these agitations and
she squarely threw the entire blame
on the Opposition Parties. I am not
at all on the defensive. While accept-
ing thig allegation of the Piime Minis-
ter, if she says that the Opposition
Parties are responsible, 1 very much
wish that the Opposition Parties should
be responsible for agitations. Be-
cause, what 1s the task of the Opposi-
tion Parties? Not to deliver only
apeeches in the Parliament and State
Legislatures, but thewr responsibility
is to represent the anger and the
hunger of the people outside and of
the people are I]ungry, in that case,
the Opposition Parties must be able
to mobilise the people's discontent, of
course, in peaceful and organized
channels....

SHRI VASANT SATHE: Peaceful
and organiséd underlined

PROP. MADHU DANDAVATE-
Ybu need not underline it I myself
underline it because we belong to
that organizativn which believes in a
peaceful and democratic path. You
must have forgotten the path of
Muhirting' Gundhi and adtcepted the
path of anothdr Gémdhi. But Gandhi-
i1 billeved in the non-viclente of the
brave. He béleved that whenever
peopté are suffering anhd when people
sre’ suffeririy thelr agony, we musdt
give edtbression to thé discontent and
péope nrtt Aghtt. He did not believe
in the mom-viblence of thé coward. He
belleved in the non.violence of the

d it is that non-violetiee' that
the Uﬁﬁiﬂ tion Pattles are setking to
follow.

Mwemto!dthdtsomefote!sn
agéhicley' ske’ redpondible for these agl-
tﬁﬁdhi I woirld lke to know from
the Prime Minister whether the hun-
ger of the people, the poverty of the
people of a country where 42 per cent
of the population live below the
poverty line gs also the social and
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economic inequalities, whether these
are commodities imported {rom foreign
countries or whether these are the
indigenous commiodities manufactured
in the work-shop of Shrimati Indira
‘Gandhi, who is solely responsible, her
Government is solely responsible for
these inequalities, this poverty and
this hunger and anger of the people.
You cannot describe the agitations as
machinations of a particular person.
Qur economy is completely collapsing.
'The Government is collapsing; they
do not know their own mind. The
Government is rudderless; they have
no sense of direction, at all. Even
after four Five-year plans whal is the
position in the country? There was
an occasion when I drew the attention
of the House to the enormity of the
deficit financing which has been ex-
erting an inflationary pressure on our
-economy. I asked the Finance
Minister whether in the first four
years of the Fourth Plan the amount
-of deficit financing has gone beyond
Rs. 1500 crores. I remember that the
Finance Minister retorted that per-
haps this was a figment of my imagi-
nation. And when j retorted by say.
ing, let me have your imagination, he
could not display ahy imagination and
it was left to the imagination of the
Planning Minister to provide the ans-
wer t6 niy question. In réply to my
quedtion the Platning Ministér his
veéry clearly indicated that the defieft
jn the last four plang were
of'the f61lowing order: First plan, 280
_ﬁdﬂv Seécond Jhn, LITT  erores;
i Plin, 1,133 crores and in the
foli¥ yélird of the Fourth Plin
. 1,995  crotés. When 1 déseribed it
N4, 1500 crotiés the Finance Minis-
s, it was Sgment of imii
oW thé Pldnhing Ministér
Tts that it i8
. 1,978 crores.
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‘Wheénevér we refér to people’s agi-
taﬂjﬁia t rifihg prices tﬂa.:;t

wl' by the Printie Ministér is
ridiiy p ig a global phéno-
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mena. But to overcome this pheno-
mena lo have riging income is. also a
global phenomena. Here I would
like to quote certain figures. I quote
them just to blow up the kind of argu-
mentg advanced by the Prime Minister
and the Finance Minister. This is the
information which I have collected re-
garding the 11sing prices and the ris-
ing wages. In Germany the rise in
prices 1s 7 points and the rise in wages
is 10.5. In France, the rise in prices
1s 8 points and the rise in wages is 14.
In Great Britain it 1s 10.5 points and
the rise 1 wages is 12. In Italy
the rise in prices ig 11 points and the
rise i1n wages is 26.5. In Holland it is
6 points and 13 respectively. Im
Belgium it is 7 points and 15.5. In
Denmark it is 11 points and 20. In
Ireland it is 12.5 pointg and 20. When
we talk of the global phenomena we
must realise that even in some of the
affluent countries and someé of the less
affident countries whenever there are
rise in prices they also geneérate the
adequate income and they inerease
the real wages of the workers and the
result has been that whatever rise in
prices have been there, have been net.
tralised {o a very great extent by the
rise in wages. But heire wHat do we
find? Here the picture iz dismal, to
say the least. There is no use des-
cribing this situation ag a global pic-
ture and take shelter behind the glo-
bal situation, Sir.

Sir, there is another point to which
§ would like to make a reference.
There is not only economic inequality
but there iy also social inequality The
social inequalifies are becoming more
flaring and the people who are suffer-
ing from these social inegualities are
not prepared to keep quiet. I am
making a reference to the harijans
who are oppressed and suppressed for
ce:_zet:uiu. They%not]ohmtokeep
Quiet any more. Those people are tel-
ling the world that ‘it :nisht'be in
your interest t0 be our masters but
how ig it ip our interests to be your
slaves? The harijans sre suffering
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everywhere i1n social equalities.
They are also rising in revolt?

Dr. Ambedkar, while delivering hie
last speech in the Constituent Assemb-
ly on the 25th November, 1949 said
the following:

“How long shall we continue to
deny equality in our social and eco-
nomic life? If we continue to deny
it for long, we will do so only by
putting our political democracy in
peril. We must remove this con-
tradiction at the earliest possible
moment or else those whgo suffer
from inequality will blow up the
structure of political democracy
which this Constituent Assembly
has so laboriously built up "

The President’s Address is supposed
to be the broad canvas for the poli-
cieg of the Government. The Address
has not taken note of these glaring
social inequalities and the mew revolt
that is taking place among fhe Sche-
duled Castes and Schedule Tribes.
Unless they are able to take note of
this, they will not be able to solve
the problems.

MR. DEPUTY-SPEAKER:
should conclude now.

You

PROF. MADHU DANDAVATE: 1
shall take only a few minutes more.
There are fratricidal war going on
between the people of various States.
As a socialist and as a democrat, 1
hang my head in shame. I have been
fighting against the rise in prices. In
Bombay, because of the economic ine-
qualities, the people are forced to
fight for their just demands. The sole
responsibility for this falls on the
shoulders of the Government. And in
this very House I demanded a discus-
sion on the pending border dispute
between Karnataka and Maharashtra;
with a sense of national perspective,
however, 1 agreed to withdraw that
motion in the hope that the Govern=
ment will come forward with a solu-

tion to the problem so that the fratri-
cidal war between the people of
Mpysore and the people of Karnataka
can be ended. But, they are sitting
on the fence; they are not solving the
problem. As a result of that, more
tensions are taking place,

Sir, as a socialist, T would condemn
every atrocity committed anywhere.
Atrocities are committed in the Mysore
State on the linguistic minorities who
are marathi-speaking minorities; also
atrocities are committed against the
non-marathi linguistic minorities in
Maharashtra. Therefore, in that con-
text, those of us who have the secular
outlook and social outlook, should al-
ways condemn any atrocity committed
against the linguistic minorities. But,
unfortunately, nothing is being done
to put an end to these atrocities and
to put an end to the root cause of
the border dispute. As a result of
that, a lot of linguistic tensiong are
taking place. I shall take this oppor-
tunity to clarify one important aspect.

In the capital of Maharashtra, lin-
guistic temsions have developed and
some of us have made gllegations that
the problems of law and order are not
being tackled by the Government in
an adegquate manner. We found that
some of the hawkers in the city of
Bombay who do not belong to the
marathi-speaking area were being
mercilessly beaten. Those who held
demonstrations were mercilessly bea-
ten by the police. Firstly we request-
ed our State Governmeng to institute
an inquiry. The Chief Minister of the
State refused to institute an inquiry.
I demanded then thdt the Centre
shauld intervene to the extent of ap.
pointing a Parliamentary Committee,
to have a probe info the attitude of
the police.

15 hrs.

This was misunderstood. And the
pratagonists of Shiv Sena had ocarried
a campaign. All of us had condemn-
ed the atrocities. They wanted sepa-
ration of Bombay from Maharashtra.
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I want to utilise this platform to make
it clear that those who committed the
atrocities on the linguistic minorities
in Bombay are not the majority of
the people. All of us including myself
and my party never wanted Bombay
to come under the Central regime.
‘We have made it clear that the people
of Maharashtra had fought for the
creation of Samyukt Maharashtra with
their sweat and blood and we will not
allow any problem 1g create a barrier
belween Bombay and Maharashtra.
We want Bombay to be a part of
Maharashtra. It 1s not only my feel-
ing, but even the Malayalam-speaking
people in the city of Bombay have
never demanded that Bombay should
be separaltd from Maharashtra, The
Malayalam-~speahing people of Bombay
had participated in the movement for
the creation of Samyukt Maharashtra
They went with us tg jail and they
participated in the daily satyagraha
and they participated in the demons-
trutions Thercfore, it is very futile
and wrong to allege that the Malaya-
lam-speaking people of Bombay want
separation of Bombay from Mahara.
shtra. They do not want it. But
therc are a few industrialists who
want to tuke advantage of thege ten-
sions and demand that Bombay should
be a Centrally administered area. I
take this opportunity to demand that
under no circumstances can Bombay
be separated from Maharashtra. There
was a leader in this country who said
that so long as the sun and moon are
there in the sky, Bombay will never
be a part of Maharashtra, In the
same tone, I want to say that so long
as the moon and the sun are there,
Bombay can never be separated from
Maharashtra, But atrocities on mino-
rities have to be checked, and I am
very sorry to say that under this re-
gime of the Congress Party, the rights
and privileges of the minorities, whe-
ther they are communal or linguistic
minorities, have not been protected
and that is a challenge to secularism.
1 am sorry that the Presidemt has not
taken any note of that in his Address.

SHRI K. K. SHETTY (Mangalore):
The President’s Address hag realiti-
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cally touched upon the main events
that have taken place in our country
and the world. It gives an gbjective
assessment. The President has touch-
ed upon the important events, the
challenges and the difficulties that the
couniry and the world have been
facing.

250

In the very first paragraph, he has
expressed concern about the situation
in the country and point by point he
has dealt with all the questions facing
the country. In the last or concluding
paragraph, he has appealed 1o the
nation to face the challenges. When
the nation is facing a critical situation,
it is the duty of every citizen and
every party to co-operate together and
try to avert the crisis. He has appeal-
ed to all parties. But 1 am surprised
that some Members of the Opposition,
especially professors and research
scholarg who are expected to be very
much restrained in their expression
and very much sober and balanced in
their views, should have outright con.
demned the President's Address as
dull, drab and so on. Especially my
hon. friend Shri Mavalankar said that
it was not worth reading.

DR. KAILAS (Bombay South): That
is his characteristic. He always says
like that, but he does not mean it.

SHRI K. K. SHETTY: I do not have
much time, otherwise, I would have
referred to all the points mentioned in
the President’s Address. Mr. Mava-
lankar claimed that Gandhiji was
essentially a Gujarati and Gujarat
could claim him....

SHRI P. G. MAVALANKAR: 1
never said that. I never meant that,
1 never said that nor did I mean that.

SHRI K. K. SHETTY: Gandhiji be-
longed to the whole world,

SHRI P. G. MAVALANKAR: I eaid
that he even belonged to eternity.

SHRI K. K. SHETTY: I had heard
his speech....
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SHRI P, G. MAVALANKAR: Let
him read my speech again.

SHRI K, K. SHETTY: O course, he
belongs to the world and he belongs
to the country, but essentially he be-
longs to Gujarat....

SHR1 P. G. MAVALANKAR: He is
putting ity my mouth something
which I had not said. He may cri-
ticige, but he should not put something
into my mouth which I have not said.

SHRI K. K. SHETTY: It is the
greatest blot on Gandhism and
Gandhiy that Gujarat where he spent
the most part of his lfe and where
he started his ashram and carried on
80 many experiments on non-violence
and satyagraha ete. should indulge in
such violence, we find old leaders
who were brought up and trained un-
der Gandhi)i keeping silent gver all
this. All of them including the res-
pected old leader, Shr1 Morar)i Desai
I do not say Shr1 Mavalankar is an old
leader, He is a youngster who has
Just come up. I am referring to the
old leaders who had worked under
Gandhij)i. Shri Mavalankar was re-
cently born; perhaps when we began
our movement he wag not born.

SHRI S. A, SHAMIM: That 1s not
crime 1 was alsp not boin then.

SHRI K. K SHETTY: What I want
to impress on the House is that none
of these people went on a hunger
sirike or a fast unto death gs Gandhi)i
used to do in guch situations Several
old leaders including Sarvodaya lea-
ders kept Silent when violence took
place,

Shri Mavalankar, I am sorry to say,
spoke in hyperboles about police at-
rocities. Are the police drunken peo-
ple let loose on the public? They are
Gujaratis themselyes; most of the
police men are Gujaratis. Were there
not responsible officers to give them
directions? Will any policeman act
umilaterally and harass people, oppress
$he people, beat them up or fire on

them without any not violence any-
where in the country?

SHRI P. G. MAVALANKAR: Have
you gone and seen the problem?

SHRI K, K. SHETTY: We have read
reports. Law and order should be
maintained. This is the first duty of
any government,

SHRI S. A. SHAMIM: It is not law
and order; it is a food problem.

SHRI K. K. SHETTY: When there
is buimng of shops, buildings, houses,
offices, university buildings, is the
police to keep quiet? Should there
not be law and order? That is what
1 want to stress.

There was not a single old Gandhi-
an there, a State very famous for old
Gandhians and Sarvodaya leaders,
who intervened They did not pro-
test They did not raise g little finger.
They did not threaten to go on fast
ag Gandhyi would have done.

SHRI P. G MAVALANKAR: We
have been protesting loudly against
many things. He is talking without
miormation.

SHRI K. K. SHETTY: Being an old
Gandhian, I did not interrupt him.

I am surpiised, shocked, that there
was no protest from them,

MR DEPUTY-SPEAKER; Did you
hear the bell? You ghould conclude
now You have taken more than ten
minutes.

SHRI K. K SHETTY: 1 will con.
clude by this observation From my
point of view, the President’s Address
contains. ., .

SHRI S. A. SHAMIM: Spelling mis-
takes.

SHRI K. K. SHETTY: This is a
most disrespectful way of referring to
the President’s Addregs. This Is some-

thing mest irresponsible. They have
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become used to it. This sort of irres-
ponsible behaviour is most unparlia-
mentary and unbecoming of a member.
But he is indulging day in and day
out In this sort of remarks and inter-
ruptions. .. (Interruptions). What doeg
he mean by ‘spelling mistakes?’. I
was provoked by this remark of his.

MR. DEPUTY-SPEAKER: Shrimati
Krishna Kumari,

SHRI K. K. SHETTY: 1 shall finish
in two minutes, Sir. There were in-
terruptions and every uncharitable
remarks by the young Members who
ought to know better.

MR. DEPUTY-SPEAKER: You are
feeding grist to their mill.

SHEIL K. K. SHETTY: So, I gay that
the President’s Address contains all
the sulient points and all the warnings.
Mr, Dandavate criticised the Govern.
ment for saying that it is a world
trend. Today, anything happening in
any parl of the world will always have
its reaction on any country. There-
fore. in every way possible we are
facing the crisis, the challenge, in the
country and in the world. We have
all to co-operate together and face the
challenges and try to overcome the
critical situation the country is ¢on-
fronted with.

It is right that in the last paragraph
of his Address the President has ap-
pealed to all the parties, all the citi-
zens of the country, to work together
and co-operate and face the challenge
and get over this difficult situation.
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SHRI INDER J. MALHOTRA
(Jammu): Right at the beginning I

should like to say that gome of our
collieagues, whether rightly or wrongly,
have chosen to give certain strange
adjectives to the President’'s Address.
Some of them have termed it as in-
adequate. In my opinion if gne is to
make an objective analysis of the
President’s Address one will come to
the conclusion that it was an honest
and sincere attempt to analyse the
problems which the nation faced to-
day. It also gives an indication of the
approach to be adopted by the people
of this country irrespective of the
strata of society to which they belong.
to solve the problems, whether eco.
nomic or political,

I would like to mention that a lot
of tiine has been spent during this de-
bate, analysing the causcs and factors
whirh have led us to  this grave
econumic erisis today, and some sug-
gesttons  hw 7¢ alsn heen mnade as to
what steps the Government should
hs+ . tuken to overcome this economiec
cuisls My orly complaint 35 that
very little bas been said about the
10le tir 1 can be played by the indivi-
dual to stiengthen the hands of
not on's ihe Government bhut also the
otboe agencies which contribute to-
waid. the ncreased production  of
various items in this country.

There has been a good deal of
talk about the shortfall in foodgrains
and the defects in the public distribu-
tion of foodgrains. There is no deny-
ing the fact that due to various fac-
tors there has been marginal ghort-
fall in the production of foodgrains.
Even though my colleagues from the
opposition have referred to the arti-
ficia] scarcity, the main factor respon-
gible for defective or inadequate
public distrvibution is the reduction
in procurement. But here we have
to remember that this is not a Gov-
ernment which is running a police
State; this is g democratic govern-
ment, So, it has to take steps, keep-
ing in view the basic democratic prin-
ciples, 'This Government, which is
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elésidd vy the people, which is work-
ing for the people, cannot adopt
flibde measures by which any produ-
coér, whéthér he is a farmer or a
stnull factory owner or the producer
of g consumer article, can be forced
in a way which will go against the
baste rights given to the citizen under
the Constitution So, there will natu-
tally be a lot of difficultieg in the
way of procurement, whether 1t beo
foodgrains or other consumer goods.

It has also been asked whether 1t is
‘not possible for the Government to
nationalise all those units which pro-
duce consumer goods I am one of
those who has alwayg been saying
that the Government should take
over gll those units when the time is
ripe, when the Government is in a
position to take over and run those
units, But before we nationalise any
unit we must make it doubly sure
that we have got the right type of
properly trained personnel with us to
run that particular unit to its fuliest
<apacity and improve production.

Now I would like to turn to an-
other field, about which very little
has been said, and that is our achieve-
ment in the international relations
Apart from other factors durable
peace in the Indian sub-continent is
the most important thing for increa-
sing production. It is quite clear
that some of the problems which we
are facing today are the outcome or
the off ghoot of the 1971 war wiich
was forced on thig country by Pakis-
tan, While I would not like to repeat
past events, all the same, I would like
to say that the policy initiated hy
our Prime Minister, Shrimati Indira
©Cundhi, before the war, diring tH¥
war and after the war to establish a
durable peace in thiz sub-continent
has paid its dividend, Only the other
day Pakistan recongnised Bangla-
desh, which ig g matter for rejoicing.
India wag the first country, under the
leadership of Shrimati Indira Gan-
dhi, to recognise Bangladesh to point
the path which this universe should
take. As far as Bangladesh is concern-

ed, today it has proved right, with
thn recognition of it by Pakistan,

As has been mentioned in the Pre-
sident’'s Address, and =also indicated
by the Prime Minister of Pakistan
during the last 1wo or three days I
hope that a tripartile conference
of India, Bangladesh and Pakistan
at some level will be held very soon to
make o sincere effort to solve the
problems which are being faced by
the three countries today.

Now, it is quite indicative, coming
to the policy which India has pursu-
ed during the last tew yearg towards
Pakistan and the efforts that we have
made for a durable peace in this sub-
continent, that much still depends
upon the attitude and approach that
the Prime Minister of Pakistan
adopts, But I am quite confident
that the atmosphere and the con-
ditiong prevailing in Pakista, and
around Pakistan, the attilude of the
Pakistani leadership, will be more
positive, that they will r more res-
ponsive ang they will adopt more
consiructive attitude to solve the
prohleme which this sub-contineni 1s
facing today.

One of the off-shoors of the last
1971 war with Pakistan 15 the ques-
tion of the refugees of Chhamb area.
Time and again, I have been trying
to focus the attention of this august
House about their problems. I want
to draw the attention of the Gov-
ernment and urge upon the Govern-
ment to take immediate steps for
their proper rehabilitation. During
the last war, the people of this area
made the maximum sacrifice, When
the line of actual control was drawn
up and decided upon between the
representatives of India and Pakistan,
unfortunately, the area i which they
were living before the last war was
handed over tp Pakistan. It ig the
entire, the sole, responsibility of the
Central Government to make avail-
able all kinds of fadcilitieg for their
proper rehabilitation.
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& would also like to mention that
during the last vear or so the political
atmosphere and other conditions in
Jammu and Kashmir State have im-
proved to a great extent, This has
been possible by the dynamic leader-
ship which the Chief Minister, Syed
Mir Qasim, has provided to the State.
Another happy factor is the role
which Sheikh Abdullah has chosen to
Play now not only in the State but
2lso in the rest of the country, I wel-
come the efforts which have been put
forward by Sheikh Abdullah to st-
rengthen the secular forces ip this
country, not only in the State of Jam.
mu and Kashmir but in the rest of the
country also. :

Here, I would like to point out, let
us not confuse the issues in the name
of the change that hag come about as
far as the attitude of Sheikh Abdul-
lah is concerned. I appreciate his
efforts for strengthening the secular
forces in this country. But when
he says that mor. autonomy should be
given to Jammu ang Kashmir State,
I think, he ig trying to confuse the
issue The people of Jammu  and
Kashmir State want autonomy at
the equal level, that is, the autonomy
which is now being ecnjoyed by other
provinces and Stateg in the country.

SHRI 8. A SHAMIM: No.

SHRI INDER J. MALHOTRA:
Your lone voice is not going to count.
I represent the people of Jammu and
Kashmir. . (Interruptions), How-
soever politically powerful he may
think himself to be, this ig not going
to affect the attitude of the people of
Jammu and Kashmir. The people of
Jammu and Kashmir have sacrificed
much to come intp the main-stream
of the nation. No. individual can put
back the clock, I want to make it
absolutely clear,

SHRI S. A. SHAMIM: He can only
make a speech in parliament, and not
outside.

SHRI INDER J., MALHOTRA: 1
do not know whether he represents
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the people or he ’répresents Sheikh
Abdullah. I know his past, I know
his present, but 1 do not know his
future.

SHRI 8. A. SHAMIM: Then he
must be a very wise man. He s
the mid-wife in Jammu, '

SHRI INDER J. MALHOTRA: In
the end I would like to make g very
sincere appeal that, in order to solve
the problems, economic or political.
which are being faced by the country
today, every individual gnd every
party should put his or its mite.

Sir, I support the motiop, of thanks.

SHRI MORARJI DESAI (Surat):
Mr, Deputy-Speaker, Sir, I am spea-
king after a silence of more than 27
months in this hon, House as I feel
that the time has come when the
political and economic scene has be-
come so volcanic that one feels very
anxious about the future and the
days through which we shall have to
pass. It is, therefore, necessary that
I should point out what I think about
it to the Government. Whether they
attend to it or not is their look-out.
But I must also appeal to the country
through this hon. House, so that the
country fights the anti-democratic
forces and resiores democracy to its
real level, I am very much disturbed
because I find that the values which
the Congress had laid down and was
observing, the democratic traditions,
economic values and political inte-
grity, have been cast to the winds by
the ruling party and that too im the
name of congress itself,

When the President addressed the
two Houses, he mentioned that ‘the
times are very difficult’. I am glad
that he has recognised it. It was not
even recognised some time back, But
he did not suggest any remedies for
relief. of course, I cannot find fault
with the President because, while he
has delivered the Address it was
prepared hy the Cabinet. Therefore,
it is the Cabinet to which I must ad-
dress my remarks. The worst situa-
tion ig happening in the economic
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field which toucheg the whole popula-
tion and more particularly the 40 per
cent of the people, an acknowledged
even by the President, who live be-
low the poverty-line in this country.
Prices are rising so fast from year to
year that it is difficult for the poor
people to get even one meal a day.
Peopie Who do pot fegl the pinch,
cgrtsinle would not realise it, But I
have seen people like that myselt in
the course of my travels through the
country, Even during the election
teur that I have had to undertake in
UUP 1 have seen abject poverty in
several areas....

SHRI K. P. TUNNIKRISHNAN
(Badagara): You did not see it before.

SHRI MORARJI DESAI: Not as
much as I see it now. There is no
poverty for my friends who are sit-
ting over there because they are
making the most out of these chaotic
conditions....

SHRI VASANT SATHE (Akola):
It must be worse for you.

SHRI MORARJI DESAI: T was also
not speaking in this hon. House for
the last 27 months because I know the
spirit in which my hon friends op-
posite take what ig said by the Oo-
position, They specialise in distur-
bing people when they find something
inconvenient. For them that is -very
democratic, but..

SHRI K. P. UNNIKRISHNAN: It
may not be wiorthwhile to learn
democracy Irom you.

SHRI MORARJI DESAL: I know
what you will learn. You will learn
soon at your cost. Events are fast
moving and you will realise what you
are getting. It ig very easy to create
a disturbance from g safe position of
Government for the Opposition be-
cause it is weak....

AN HON. MEMBER: As in
Gujarat.

SHRI MORABJI DESAI; In Gujarat

what ig happening? If that doeg not
teach a lesson to my friends, I do not

know what will teach them. I will
come to it later on.
The prices ag they are rising for

tha last four years are phenomenal
and one does pot know where it will
lead us to. And whose fault is it?
When we say that it is the Govern-
ment's wrong policies which are res-
ponsible for it, the Government say
that all this is due to the fact that
it is a world phenomenon, What is
the world phenomenon? In the inter-
national world, in the well-to-do
countries prices are rising, but they
do not rise beyond 5 to 7 per cent in
a year, while their annual incomes are
rising by more than 10 per cent. How
will, therefore, the price-rise, pinch
them? But what happens here? Not
only the prices are rising by more
than 100 per ceni but {he incomes
are not only not increasing for the
bulk of our people but incomes are
decreasing, specially for the people
who ure below the poverty line,

Unrmployment is increasing even
uccording to the Government's re-
cords snd th¢ Government's reeords
themselves show that uiemployment
amongst Lhe educated has increased
by 75 per cent in the last two years.
These are not my figures. And when
that happens, a callous attitude is
taken towards them by saying that
these are world phenomena. How is it
a world phenomenon? When that does
not eatch, it wag sald that the year
1972 was the worst scarcity year
during the last 100 years. This is also
far from the truth, to say the least, it
we look at the flgureg of production
in 1972-73, that is, those twp years
and the previous years when there
was greater scarcity. Take the years
1985-88. The production of food crops
in 1965 was 72 million tonnes and in
1988 it was 74 million tonnes. On the
whole, therefore, it wag 146 million
tonnes for two years. What was the
production in these two years of 1872
and 18737 It is 200 crores and more.,
How can there be a comparison bete
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ween these two figures? And yel,
what happenéd in 1085-667 Nobody
got less than B kilos per day per
month, in those two years. (Interrups, ;
#ions). These figures are in millions
«of tonnes. 1 hope they are agitated
‘but they do not seem to have any
feeling of agitation. There is so much
«<allousness all around that even all
‘this misery doeg not move them and
they think that it i3 a time good
enough for going at the opposition in
such matters, They would certainly
like to help, but how are they to
help? You say, all suggestions given
by them are really crude and are not
acceptable at all. It is so difficult in
a democracy when the ruling party
does not show any courtesy to the
opposition which is so fundamental in
a democracy. I can quite understand
that all sugrestions of the opposition
cannol be accepted by the Govern-
ment and may not be accepted. No-
body will quarrel with it but at any
rate couttesy and respect must be
shown to what the opposition says.
Dut instead of that everything is laid
at the doors of the opposition. Even
in the matter of prices the opposition
is being blamed, that the opposition's
agitation 18 responsible for it. How

does the oppositiop raise the
prices? I  don't understand that.
And, what is the opposition to

do when the ©prices are rising;
arc we not to point it out? Then
what are we for? Now, this is what is
not realised by those Who are in
charge of the Government.

And, there is no chance of prices
coming down as long as this Govern-
ment is in office. I have no doubt
about it in my mind, because their
policies are such. Even the Economic
Survey which has been laid on the
Table of the House yesterday, shows
no remedy, no hope for this year, no
certainty for it. I do not understand
‘why they are 50 helpless. The remedy
is very clear, because, the causes sre
ery clear for rizsing prices. In spite

there being enough fooq in this

try there is scarcity felt every-

£2d
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where., 1 say that there is enough
foodgrain in the country. Why do 1
say that? Because, in 1985-88, in
these two years, we had produced
only 146 million tonnes of foodgrains
and by importing only about 15
million tonnes in those two years,
with 180 million tonnes, we could
feed all the people without any
difficulty and everybody getting not
less than 8 kilos per month. What
is the difficulty in giving full sup-
ply to everybody, more than even 8
kilos, when there has been more
than 200 million tonnes produced in
two years, and in the previous year,
it was 108 million tonnes in one year?
Therefore, it is mismanagement and
wrong policies which are responsible,
which have created an  artifieial
scarcity. And it is this which the
Government ought to take into ac-
count and correct and take correc-
tive measures.

266

But instead of doing this, fault is

found either with the season or with
international conditions. And if noth-
ing else iz available then the opposi-
tion is a good peg to hang every-
thing on! But even worse than that,
the Government finds fault with the
administration, saying, the adminis-
trative machinery is wrong or in-
effective and therefore this is hap-
pening. Who is responsible for the
administrative machinery? Is not
the cabinet responsible for it? Under
whose orders do they work? And if
they are not efficient enough to
manage their administrative machi-
nery what business have they to run
the Government? What business have
they to remain in Government? If
they are self-respecting they ought
to go out and give place to other
people who can manage it. Or, else,
manage it all right. Who comes in
their way in managing the adminis-
tration? But, they don't want to do
it.

Instead of that, they try to take
sgainst the Judiclary eand
three seniermest judges are super-
seded In the Supreme Court, thereby
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trying to make them subservient to
the Execytive. Now, this i an
assault on the Capstitution itself and
on . Production an ail
fronts i almost at a standstill or is
very static, It i3 not imcressing.
That is why also things are less aval-
able. When money circulation goes
up and up, prices are bound to go
up. They can never come down.
When deficit financing goes on 1n-
creasing from year to year, what else
will happen? There may have been
deficit financing 1n the past but it
was not of this order at all and
nowhere near it. Now it is mount-
ing by leaps and bounds. Therefore,
money circulation has increased be-
yond lhmits. Whereas the money
circulation was HRs. 5000 crores by
1969, m the next four years, it has
increased by about Rs, 4808 crores—
in only four years. What will hap-
pen? The prices are bound to go up.
The prices are shown to have rsen
by 22 per cent to 30 per cent in two
years But take the ordinary sarsu
oil which is used by the Common
man in UP. It used to be Rs. 4 a
kilo in 1871 and now it is Rs. 13 per
knlo. It has gone up by 300 per cent.
When we come to dal, its prices too
has gone up a great deal. The
prices of vegetables are also increas-
ing everyday or every week. Take
tomatoes. They were available ‘or
Rs. 4 g kilo in Delhi or in Bombay
Their prices are rising 1like this
every day What can the people do?
The only thing left to them is to die
and to disappear. Instead of poverty
disappearing, the poor people are dis-
appearing. Well, if thal is what the
Government wants, I think it has
achieved this very successfully;

Therefore, the Government has to
do something about the inflation.
This happens because deficit financing
goes on increasing. Why cannot you
give it up”? It is said that because of
defence. because of security, the ex-
penses heve to be inturted’ The ¥e-
fence expitnditure has to be incurred.
At the si'me g&. WF" also

got to be tackled. That money is
nisutilised and Afty per cent of iL is
swallowed by those who manage the
scaraty operations. How can jyou
have money for any other purpose”
In the same way, in the matter of
defence expenditure, nobody would
say that the defence expenditure
should be cut down so that the de-
fence is weakened. But, there |s
great scope for economy even in
defence expenditure. I have no
doubt that Rs 200 crores can be eco-
nomised even after strengthening the
defence more than what it is to-dn)
Because, there is so much of corrup-
tion aliround wherever you go, and'
if that corruption disappears, there
will be a lot of economy achieved
and the money circulation too wall
go down.

Government seems to be gowng fas.
towards increasing the money circu-
lation from year to year. I do not
know what picture will be presented
this year in the budget after two
days. I am quite sure that the defl-
cit has mounted up much more than
what was calculated. We read from
the papers the other day that
Rs. 1000 crores will be in deficit in
the first nine months of the year 1
do not know what the facts are be-
cause these are figures published ir
papers. It will be a terrific thing
when we sée the budget after two
days. But, what iz the remedy for
1t? The remedy is to give deficit
financing and practise economy.
Economy can be practised in several
areas. I do not want to take much
more time over it because I hav~
little time at my disposal.

Unless incentives are given for
production by allowing the Initiative
to those who produce, I do not think
production can be Increased. At the
same time, the cost of uction
also must be decreased. Unless the
costs of production are decreasen,
there ean b& no remetly for tacklirg
the prices propérly s» it sfovld be
done.

’ [
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Corruption is the only ters or with Congress MPs who can

becaming

: }Vhlg:h i8 pot scarce.
Everything else 1s scarce but corrup-
tion is not scayce, It is getting more
and more and more everyday. In
all fields it is now encroaching, prac-
tically, if I may say so. Even on the
political side, corruption is prevail-
ing. The way the office of the Gov-
ernor ig utilised is something terrible.
In Origsa, the Ministry disappeared,
aad {he Npzosition hag a majority
but they were not allowed to form
government and President's rule was
established When they went to
court, the High Court said that they
had no jurisdiction in the matter but
they did record a finding that it was
misuse of his powers by the Gover-
npr for which the High Court had no
remedy. If after such a  distinct
finding by the High Court, the Gov-
ernor goes on merrily, whose fault is
it? Tt is the faull of the peovle who
appoint him and control him? But
they are utilising him only as an in-
strument, and this is what is being
done for the instiiution of Governors
and even the President, if I may say
so, because the President is made to
say whatever he does not want to
say.

The qther day, the Presdient said
in a speech that food scarcity includ-
ing the food problem was due to cor-
rupt and inefficient method of dis-
tribution by Government, But he
does not say that in the President's
Addreas because he is not allowed to
say s0. But I do not know why he
was allowed to say so befpre. I do
not understand this kind of function-
ing of Government, which had never
happened before, at any rate, in the
past.

The corruption in the economic
field is something terrible. It has left
all limits, I hpd never m this ktind
of cqrruption even in British

That iy the kind of corrup-

1; h is eyerywhere.
ot pn?l&‘mz which cen be

Mt qut myt money by the

of coyrse by
those who lreeonmcted ‘Mints-

get those things done easily 'as they
want to be dorie. But ail others have
got just to pay money in order to get
things done: ‘

Railway travel has become difficult
The other day, a Servedaya workér’
said that he was coming from Kan-
pur and he could not get a ticket in
third elast with reservation unless
he paid money and he had to pay
money, he said. I am very sorry if
he had paid money:; he should not
have travelled. Somebody at least
should resist. But this is the state
of the country in which people be-
come weak. Whose faut is it? Is it
not the duty of Government to re-
duce corruption? Is it not the duty
of Government to see that corruption
is reduced to a minimum? I can
understand if corruption does not
disappear completely, but it is hound
to go down and down if constant
efforts are made, then alone there
will be integrity coming into the
administration and also efficiency;
otherwise, it cannot. come. But in-
stead of doing that, lakhs and lakhs
of rupees amoun to crores are
being collected by Ministers for party
purposes, and if they are ¢ollécted
for party purposes and spent in elec-
tions as they have been spent, as
they had never been spent in the
past by the Congress at any time,
and all this is done in the name of
the Congress, corruption is made
rampant. If this happens at the
Ministerial level, how can the admi-
nistration remain free from it? The
administration will behave as the
ministry will behave. Therefore, the
whole disease lies at the root and this
is what is required to be remediegd.

I now eﬁnﬁ ;:' the qpegtion ﬂ.yf
arat ¢ been v cagua

gqefmon in the Mm';f Address,
which also shows what indifference
is there in the, Government to what
is hap‘;:epj,ng in Guj;rut.—dnlv one
s, mept] cmed there Prgsi-

¢ent's rule hgs been e;ca

sflli:j:tmil hamg?mﬁ ?: not mii:
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tioned at all. I am very sorry that
violence has sprung up also in
Gujarat where it was the least ex-
pected. But what is the cause of that
violence? Violence did not take place
in the begimning. It was a spon-
taneous movement by the students
and the young people, joined later
on by all other sections of the peo-
ple against corruption and against

of them are not free from it.
can laugh it out. They are bound to
because that is the only way left to
laugh it out. But please rememper,
he laughs best who laughs last. I
am quite sure the time would soon
come when they will not be able to
show their faces to their own people,
to their own constituents. I have no
doubt about it.

This is what is happening in Guja-
rat. This is what I am worried about.
I do not like it. I have gone there
and 1 have spoken against violence.
I have said that there should be no
violence because violence is not the
remedy for it. But when people see
that they have either got to put up
with that Government or take to a
remedy which is available to them,
and when the Government goes on
committing atrocities on harmless
people, what else ean happen? I
have gone there and seen things for
myself. I have made enquiries and
I found that out of 54 people who
have been shot down, not less than
30 people have been completely inno-
cent who had nothing to do with any
movement or anything. They have
been shot down in cold blood. The
police have gone into the houses of
people (Interrupiions).

SHRI VASANT SATHE: Why were
105 people shot down in Bombay?
What was that? Mercy killing?

SHRI MORARJI DESALI: 1 will
tell you about that.

SHRI VASANT SATHE: It is very

that whatever 1 did, the whole vio-
lence disappeared in two and a half
days. But what are they doing? They
are killing people and violence has
gone on for the last six weeks They
are not even efficient in doing what
they should do.

I know that Government has ‘o
govern. 1 would support a Govern-
ment which shoots down people who
loot or commit dacoities or murders
Let them be shot down. I will sup-
port them for it. But what is the
meaning of shooting down people who
are on the street trying to buy some-
thing? Omne man was flying a kite
on a roof. He was shot down in the
jnside street. I have seen all that.

SHRI S. A. SHAMIM; Why should
he 1y a kite?

SHRI MORARJI DESAI: Flying
kite i a crime! I have gone there,
seen it and verified it. He was killed
in such a manner that his skull was
broken and stuck at the wall and
some hair is still sticking there. I
have seen it there.

This iz how atrocities are corrmit-
ted. Policemen have gone into the
houses of people on the second floor,
taken people out of their beds and
beaten them. A women's procession
which was completely non-violent
and peaceful, was broken up by drag-
ging women by their hair. When this
thing happens, what else is going to
happen?
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will immediately pe quiet in Gujarat,
absolutely. I have no doubt gbout it.
That can happen without anybody’'s
doing anything. There will be com-
plete peace there, provided this is
done. But they will have to do it.
I have no doubt about it. The sooner
they do it, the better it is for them.
If they do not do it, then they will
have to disappear themselves. I have
no doubt about that.

I do not want to take up any further
time from you.

16 hrs.

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR, KARAN
SINGH): Mr, Deputy-Speaker, Sir, 1
have listened yesterday and today
with very keen interest to the speeches
that have been made from the Oppo-
sition Benches. Many of them have
been critical; many of them have been
hypercritical; and many of them, I
am afraid, have verged on the hypo-
critical,. But the point is that the
<risis through which the nation today
is passing is really too deep a crisis
simply to be looked upon as another
forum for making a debating point or
for trying to take off a certain point
or to ke & point against the Gov-
ernment. There is no doubt that
what the nation today is looking for
in this House is a new lead. This
House is not only g debating society:
it has to focus all the aspirations of
the peon'e of Indis, who have elected
;n of us who are here, and therefore,

is
lead to this nation at this time.

|
E
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(Surt DingsH CHANDRA Goswama in
the Chairl,

Sir, the crisis through which we
have geen—and I do not only refer to
the economic crisis—is in fact inter-
national. The whole world today is in
the midst of a major crisis. To name
just three countries: China, for exam-
ple, is pn the verge of another cultural
revolution. The United States has
reached a situation where the politi-
cal system geemns to be on the verge
of a total collapse. Great Britain, the
Mother of Parliaments, is in a situa-
tion today where they are down to a
three-day week and there is a crisis.

The point I am making is that India
certainly is going through a crisis, It
is a crisig of many dimensions, There
is the economic aspect. Certainly no-
body can deny it, and I would say
that not only do we not deny it but
we have very clearly posed the situa-
tion i1n the Economic Survey that has
been placed on the Table of the House,
I strongly repudiate the suggestion
ihat Government is either cal ous or
is in anyway unresponsive to the
people. We are aware of the grave
economic crisis that we are facing.

But, Sir, it is also true, despite
what the Opposition people may say,
that {0 a large extent the factors be-
hind the economic crisis have been
totally outside our control. It is not
necessary for me to go into this at
length. I am sure there will be other
occasions; gpart from the President’s
Address, there will be the budget;
there will be a debate on the Plan,
but may I point out that over the Jast
two or three years, as the President
has mentioned, there have been unpre-
cedented and unpredictable develop-
ments. Drought, for example. May I
say with due respect to S8hri Morarji
Desai who is a very senior Member
and who entered politics long before
I was born—I should give him the
courtesy and consideration that he
quite rightly demanded—even it he
bad been the Finance Minister, I do
not think he could have prevented
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the drought. s£ven if He had been the
Fmance Minister, when one crore of
reiugees came to this country, would
he pave turned round and said that
we want {0 gave money and we wall
not feed them? Even if he had been
the Financg Minister, do you think
that when the war came and we had
tQ spend crores upon cpares of rupees
to sateguard our integrity, he would
po{ have spent 1t?  (Imterruptions)
We bavg listened to him with great
respect. The point I am making 1s
that many of the factors that are
responsible for the economic crisis
today are beyond our control.

There was mention of international
prices ihe hon. House knows how
{ne increase 1 ol prices or the in-
crease in the price ot other commodi-
tieg has totauy upsel our fitth five
year plan calculatiuns. So, the point

sat & an making is that we are fully
aware of this crisis. We are facing it.
1his 18 noc a party matter., This 15 a
national 1ssue, and this 1s an issue
upon which all of us combined have
to meet and have to seek a solution.
It 1s no use simply trying to put th.e
blame upon the Government. This
is a national matter. But, I will say
this, bandhs, gheraos, strikes, lock-
outs and sabotage—do we not realise
that all thig sort of activities will
bring to a total standstill the econo-
mic mechanism in this country? Who
is gong to really bear the brunt of
tmis? It 1s not the affiuent section of
society which is going to suffer. It
is really the poorer sections of society.
Whereas we can welcome congtructive
criticysm and cooperation on the eco-
ncmic front, T weould urge that the
question of increased production and
smooth movement and rational distri-
bution of goods are no longer a party
matier; it is a national matter and we
bave got fo work in this.
Even with regard to this preblem of
econoMic crisis or the politicel crisis,
I ghpuld that it is something even
deeper, .1 fe¢l that geally in & way it
Is & mora! 40d epirifual szisip. -

. h‘y charge against the Opposition
is not s0 miich wnat they are trying to
discredit the Cungiess, The Congress

Péity js much more powertul than all
these ‘people put together ang will
remain so. In the Jast g0 years the
Congress party has been through
many ups and downg, and after every
crisis i} hag emerged stronger than
before. We are not worried about the
criticisms of the Congress party, be-
cause we kuuw that with gil its fail-
ings and weaknessgs the Congress
party 1s much more deeply rooteq to-
the soil than the other parties. My
charge against them 1g also pot for
the unedifying attacks, personal
attacks that have been made upon the
Prime Minister if not jn the House,
elsewhere. What the Prime Minister
has bzen able to achieve by her
leadership in 1969 and 1971 has assured
her a honoured place in the history
of the nation and none of them will
be able to change that. We are also
confident that she will continue and
she is the gnlv person who can rise
to the occasion and again give a new
lead to this countrv That 13 not our
prob’em, My charge is not this

My charge is this. There has been
a concerted attempt by the Owvposition:
parfies to sedulously propagate defeat-
ism, doubt and despair for petty
political purposes In the final
analysis it does not really make much
difference which party wing the elec-
tion. Once again I am sure we are:
going to win and you will gee when
the results start coming out. Some-
body may win here and somebody
may lose there, but the only point is
what happens to the people of India?
Are we going to destroy the fabric of’
national unity? Are we going to des-
troy those princip'es of secularism,
soclalism and democracy that are
ebshrined in our Constitition? 1t
these foundations are weakened, 1
submit that India gets weakened. Tt
iz mot a quéstion of ‘'one party or the
other marty, M if the duestion 'of
fundamental.tbesis upon Wwhich this
nation ig built °
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)} uisiened with greai attention to
the speech made by Prof, Mavalankar,
He 318 an inteliectugl and a political
scientist. I am also a student of
politics to som# extent. He has meu-
toned thg terrible events that have
taken place in Gujarat. There if no
doubt that what happened in Gujarat
is a natignai tragedy. It doeg not
concern the people of Gujarat a.one.
It 13 a matter of concern for every
Indian yegardless of where he comes
from, whether from Kashmir or from
Kerala.
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SHR! PILOO MODY (Gaodhra):
Why has not Mr. Dikshit or the Prime
Minister gone there?

DR. KARAN SINGH: I am not argu-
Ing about the question of dissolution
and so on. I am sure the Prime
Mmister will iake the correct decision
at the coiract time and ghe will in her
reply deal with this matter. I was
only submitting the broader implica~
tions of this matter. Are we suggest-
ing that the parliamentary norms and
parliamentary institutions in this
couniry have become irrelevant?

SHRI S. A, SHAMIM: Yes.

DR. KARAN SINGH: If we suggest
that, as Mr. Shamim very faciley
said, we will have to think of the
consequences. Do you realise that
once you accept a situation in which
parliamentary norms and parliamen-
tary institutions no longer have any

relevance, you ave creating conditions
in the counti - 'vhere the very founda-
tions, upon which the Constitution is
based, by which we are all sitting in
thig House, are weakened and destroy-
ed. Sir, a totalitarian government
may be more efficient in shooting
down peoble; I accept that. But the
poirt is this: is that the sort of situa-
tion that we want to develop in this
country? 1 would very dreply urge
my friends on the other side to pleamse
covgider ‘thiqr matter, Where will
political Jegititnacy’ comé from in thid
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ceuntry, U it does not come from ihe
peopie? What are these modes through
which political  legitimacy would
cume! Arg we going 10 accept a situa~
tion in which a situation can imme-
diately be created in any State waere
the whole political and parliamentary
pioc2ss becomes irrelevant, This, I
feel, is not a party matter. This is a
matter over which everybody sitting
in this House will have to pander,
because when we came into this
House we have taken a pledge on the
Constitution, and so we must ponder
over where the situation is leading
us,

The youth in this country is
certainly restive, There ig credibility
gap. I am not gure how 'many of the
hon. Members, particularly of the
older generation, are aware of the
terrible credibility gap that is deve-
loping between the youth and other
sections of the community. It is a
terrifying phenomena. The young
people in this country are beginning
to lose any interest in the whele
system of parliamentary democracy:
they are beginning to get alienated
Again, it is not a question of fau't
finding. I am trying to bring to you:
notice thig phenomenon which i
getting more and more deep-rooted.
If that happens, if the whole genera-
tion gets alienated from its roots, the
gituation is going to be extremely
difficult,

The younger generations are sound
at heart. I have absolutely no doubt
about it. I would like to narrate an
incident which took place only the
other day, about two days ago. As
you know, some young doctors are
fasting in front of my house. When
1 left my house in the morning I went

up to them and asked “how is it that
you come to my house only during a
birthday? 'Last time you came to me
when i was the day of one of my
children, a boy. Today happens to be
the birthday of my daught.er " Then
I went out. %mli-ﬂhfnedhfhe
afternodn, I Néd a message from them
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vthat they want to come and give 2
«birthday card to my daughter,

MR. CHAIRMAN: Will you kindly
. mention the date so that we could also
- make a note of it?

DR. KARAN SINGH: I invited them
.in. They all come in. There was a
birthday cake and we distributed it
among those who were present, Of
cours~, the hunger-strikers did not eat
. anything; let me put it clear on record!

So, the point I am '‘making is this.
If there ig a proper approach to the
youth, they will respond, There may
be differences of opinion; that is a
different matter. I am not worried
about the difference of opinion. In
any democracy there are bound to be
differences of opinion. But if there
is total alienation between the gene-
rations, then it is something which is
very selrious.

I find that my good friend, Shri
Jyotirmoy Bosu, is not present in the
House. What sort of example are we
setting to the youth when the hon.
Members of this House gherao the
President when he comes to address
the Members of Parliament? If you
in that way display lack of faith in
parliamentary institutions, what can
you expert from the youth? The
point is this.

SHRI SHYAMNANDAN WMISHRA
(Begusarai): We cannot defend that.
But what business had your partymen
to act as the policemen or security
officers?

DR. KARAN SINGH: If the hon.
Members sitting on the other gide try
to come to this side and approach the
"Prime Minister in that way, are we
Tot going to defend her?

SHRI PILOO MODY; Prime
Minister ‘yes’; but not the President.

DR. KARAN SINGH: My point is
this. What I am trying to say is thut
there must certainly be a change.
Therg must be a fundamental struc.
turai change in the system. The admi-
nistrative system, to which Shri
Morarji Desai has referred, has to be
changed; I am quite clear in my mind.
We cannot get the gort of results that
we want with the out-moded and
rigid system of bureaucracy. In the
whole economic field there hag to be
change. As far as politics is concern-
ed, il has got tp be purged of corrup-
tion. I entirely agree with everybody
who has said that. But I think this
attempt to put hig label only on one
gide is entirely wrong. Corruption is
a thing which is eating into the vitals
of thig nation. 1If this corruption 1s
not got rid of, I mav tell you that the
whole process of porliamentary gov-
ernment in this counfrv wil «land
totally discredited Wv. ure second to
none in our determination to root out
corruption from this .o .ry We are
sure that the Prime Minister is going
to take a major lead this matter
and try and see that the situation 1s
improved.

This is not ithe only change nceded.
‘What 1s needed, if I may submit, is
even deeper than that; it is a change
in the value system that we have
adopted. @ The re-introduction of
certain spuitual values, if I may use
the term, not in a denominational
senge, into this country is essentiat 1f
India iz to become great. Here are
the Ashoka Lions under which you,
Sir, sit. Why was Ashoka great”
Because he introduced the spiritual
values of the Buddha into the country.
Why was Gandhijl great? How was
that frail man able to shake the British
Empire? Because hy was baseq upon
certain spiritual values, It is, there-
fore, essentia' that these spiritual
values of which we are proud have
got to be re.introduced into the body
politic of this nation.

These are our concepts which we
have given to the entire world. We
do not want to impert alien ideclogies
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from ahroad. These arg our concepts
which are able 10 give the lead to the
entire nation. This is what is needed.
It is not encouraging wviolence; it is
not encouraging lawlessness; it ig not
encouraging chaos. What ig required
is the re-introduction of Indian values,
spiritual values. not violence, law-
lessness and chaos. Ii ig irom chaos
that the enemins of i ore gomg
to succeed.

281

May T say with all ¢ emphasis at
my command that the cnemies of
India are not siting silent. We do
not have any enmuty against any
country. But thecre are countries
which look upon us with enmity, I
do not want to go into all that. I
have myself lived on the mouth of
the vawano all my life. I know what

the situation is, I know there are
nowerful forces, they have got tre-
mendous resources They are now
making provocative speeches. They
are plothing ayainst Tndia.

May I submit again with all the

emphasis al 'my command that this is
the time when we require to stand
wied. Our brave armed forces are
on th: boiderg of thig country, We
have twta'  taith in  them. But I
woudld tepueat with all the eraphasis and
power at my command that ithe armed
forces Ly themsclves cannot defend
the country unless we in this country
are united.

Let u3 not forget the history of
India down through the centuries, Let
us not forget that when we try to
spread an atmospherg of weakness, of
depression, of fissiparous tendencies,
in this country, that is the time when
the enemy abroad becomes strong. Let
us not forget that. Therefore, I would
sybmii{ that despite ithe prophets of
doom who have spoken, we have faith
in our people. We have got to have
faith in the people of India. They are
the people who through thick and thin
down through the centuries have
always sustained the nation, If the
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leadership hag failed, it is the people-
of this country in whom we must have -
full faith, who have sustained the.
nation,

252.

We are now going through a .ituq-
tion in wnich the whole nation 18
cal’ed upon to make up a vast co-
operative efforl. We have, got to have
confidence 1n our principles; we have
gut to have confidence in ourselves
and, ultimately, we have got to have
confldence in the destiny of our great
nation.

ot wrzw fargré arwd 4 (Fnfam)
gwefa o, §6 Jfratema & ar ¥
ofY %8, 97 & fog g & = F ag 9g-

g

wto &l T8y : wrew of, W Fgaia
T 37 §A &7 AT § | ITHh7 977 {3q€
grfT, a« qpm |

*SHRI A. DURAIRASU (Peram-
balur): Mr, Chairman, Sir, I am
grateful {o you for giving me an oppor-
tunity to participate in the discussion
on the Motion of Thanks to the Presi-
dent’'s Address, on behaif of my party,
the Dravida Munnetra Kazhagam.

At the very outset, I would like to
say that the President’s Address to a
joint session of both the Houses of
Parliament has become a monotonous
annual ritual without any form or
content., Many hon, Members who
preceded me referred to the inexor=-
able facts of daily worsening econo-
mic situation and the spiralling prices
of essential commodities going beyond
the reach of the common people, When
the people of the counfry ask for
food, this Government has not been
able to meet their primary demuand.
This Government does not stop there.
A recent example of this Govern-
ment’g attitude to the demand of the
people for adequate supply of food-

*The origina] speech was delivered

in Tamil =
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grains at fair prices is well known to
al or us in tnig House, When the
peoplg of & State wanted adequate
supply of foodgrains at fair prices,
when the people ot the State rose as
or2 iman agamst the impotent and
ineffilcient State Government, the
Central Government imposed the
President's ru e over the State, put
did not mmprove the foodgrains supply
gituation. ! would like to say with all
the force at my command that a
solution to the difficult problem faced
by the people of the country does not
lie 1n more assurance and hopes
thrown about in a speech. We galso
see the sorry spectacle of such assur-
ances given by the President year
ufter vear in his Address mot being
implemented by the Central Govern-
meni. The Dravida Munneira Kazha-
gam Members of Parliament did not
participate in the President’s Address
mainly because of the reasons I have
just now enumerated.

After the assumption of Office in
Tamil Nadu, the DM.XK. Goverrrment
have successtully brought about Green
Revolution. By adopting modern
scientific methods of agriculture and
-alsa with the help of improved varie-
ties of high-yielding seeds, the Tamil
Nadu has not only achieved self-
sufficiency but also gurplus in food-
graing production, The Tamil Nadu
Government have supplied foodgrains
to many other States at their hour of
need. The President in hizs address
has pointed out that the scarcity of
essential commodities and interrup-
tlong in production and supply have
been caused by strikes, bundhs and
unrest. I would point out here that
the ruling partv at the Centre has
unashamedlv {oined hands in one
particular State with one political
party which spear-heads guch violent
apitations.

oft g wex weprry (r) ¢ -
qfrdlt, wen 3 wrew ot ¥ ) efy
%uﬁmw#w#}’ﬁrm

ween agha dwe widt § e s0 M
ot gt a AY wEwa § |

MR. CHAIRMAN: The quorum bell
is being rung.

Now there is quorwm. The hon.
Mcomber may continue,

SHRI A. DURAIRASU: The Presi-
dent in his Address has stated that
the State Governments should realise
the importance of achieving procure-
ment targets, The Central Govern-
ment could distribute only as much
quantity as the State Governments
procured and made available to it
On February ¢, 1974, while inaugurat-
ing a two-day Seminar on “Strategies
for rural development”, our Hon
President stated that despite a bum-
per vear, hopes of improved procure-
ment have not been fulfilled. on the
contrary, there were complaints  of
large-scale withholding of gtocks and
hoarding I do not know, Sir, whe-
ther yvou will be able to appreciate
the difference 1n approach adoptel by
the President in a pub'ic platform and
in his address to the joint session of
both the Houses of Parliament During
1973-74, the number of educated un-
employed youngmen was of the
order of 40 lakhs. The production
has not increased in any sector includ-
ing Agriculture 'When ihe President
says that the Centre could distribute
only what the States procured, 1
would like to remind you, Sir, that
the power of distribution of essential
commoditiegs ig in the hands of the
Central Government and that power
is not being used justly and properly.
I would give you one example. In
Tamil Nadu there are several spinn-
ing mills producing yarn. Cotton is
also cultivated on a large gcale in
Tamil Nadu. T am sorry to say that
tha distribution of yarn produced in
Tamil Nadu from the cotton produced
in Tamil Nadu is in the handg of the
Central Governhent. Lakhsg and
lakha of handloom weavers in Tamil
Nadu are being deprived of thelr
Yivelthood To tel fhe naked truth,
theév are on the streets now. 'The



285 President's PHALGUNA 1, 1885 (SAKA) President’s 286
Address (M) Address (M)

] Goveroment cen only remain a ment has come to Rs. 1000 crores. In

ge-::t ator of the woes of millions  addition, currency notes to the extent

hén weavers in the State of Rs. 10,000 crores had been printed

ibecause they do not have the power by the Central Government. Besides,

of distribution of yarn produced in
‘the State. The Opposition Party
“Memberg in this House, particularly
‘the Members belonging to the Dravida
Munnetra Kazhagam, have repcatedly
orought to the notice of the Centrm:
Government the pitiable plight of
lakhs of handloom weaverg in the
State. But, all their pleadings have
fallen on deal ears. The distribution
of essential commodities continues to
be with the Central Government. The
Tamil Nadu State Ministers have
personally confacted the Central
Miristerg in this regard. But, till now
no concrete steps have been taken by
the Central Government to find a
solution to the hardships of lakhs and
lakhs of handloom weavers in Tamil
Nadu. In the case of sugar. cement,
Yarn nroduce in Tamil Nadu the re-
quirements of the people of ‘Tamil
Nadu cannot be met by the State Gov-
ernment because it hag no power of
distribution. When ihe State Govern-
ment demands more powers to find
solutions to the hardships and the
problems of the people, to give food
and clolh to the people, to reduce the
rigours of unemoloyment in the State,
1o alleviate the miseries of millions of
people, it is given a different colour
by the Central Government, All kinds
of unwarranted motives are attributed
to the genuine demand of State auto-
nomy by the Tamil Nadu Government,
It is gaid that the State autonomy is
nothing different from separatism.
Such an™ unreasonable and unjust
argument is advanced tv the people
-at the Centre when the State Govern-
ments demands more nowers in the
interests and welfare of the people of
the State. I would like to say that
the demangd for State autonomy ig just
the demand for powers to be vested
In the Statsa Government sn that the
State Government will be in a posi-
tion to help the neovnle in meeting
their nrimary requirements ~f life,

During 1978-74, tha Asfisit Anancing
resorted to by the Central Govern-

it ig accepted by all that the circula-
tion of black money in the country
would be of the order of Rs. 5,000
crores at the minimum. With the
steep increase in money supply and
with the gownward trend in produc-
tion, it is normal under thest conomic
laws for the prices to go up steep}y.
The inflation has enveloped the entirs
country due to the unimaginativd
economic policies and bad financial
management of the Central Govern-
ment. In my humble opinion. the
prices will go down only when the
production picks up and when T.he
money supply in the form of printing
of notes is reduced. put, when one
Jooks at the present economic situa-
tion prevailing in the country, I
wonder whether the Central Govern-
ment ig capable of contrnmng' the
inflation in the country. In spite of
the fact that the Central Government
have got all legislative powers and
more than enough administrative
institutions, the tax evasion goes 0Q
merrily, the black money is flourish-
ing, the inflation continues unabated.
The burden of direct =and indirect
taxes has broken the will of the people
to gurvive. The people of the countrvy
are at the end of their tether.

Sir, recently there was an agree-
ment signed belween our l?rime
Minister, Shrimati Indira Gandhi and
the Prime Minister of Sri Lanka,
Shrimati Bandaranaike about 1!_1e
stateless citizens of Sri Lanka. Sir,
1 want to bring to your notice that
the stateless citizens of Sri Lanka
have no other alternative except
to opt for Tamil Nadu because they
are all Tamilians. Besides, in Tamil
Nadu they have got now a Govern-
ment devoted to the welfare of the
Tamil people. But there is also =&
limit for the State of Tamil Nadu to
bear the additional burden of having
people from Sri Lanka. When this
problem is so intimately connected
with Tami! Nadu, the Central Govern-
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ment led by Shrimati Indira Gandhi
did not think it proper to have con-
sultations with the Chief Minister of
Tumil Nadu and the Counecil ot
Ministers of Tamil Nadu before this
fgreement was negotiated with the
Frime Minister of Sri Lanka. In a
democratic get-up e State Govern-
ment has its righilul place and m
matters affecting the state, 1t 1s just
ang proper that the Chief Minister of
the State should be consulted befor.
agreement affecting the State are
negotinted. This 1s not just the view
of the Tamil Nadu State Government
I would Iike tu say that the entire
public opinion in the State holds this
view,

Our late-lariented Chief Ministed,
Arignar Anna and ouwt eku'hont

10 d
ever-active p Chief ML,
D Kalagnar  Xar wtnanidhg have

puved the warr [0 Tamil Nadu becom
ing the surplus Stale n foodgrains The
p.vp'e of Tamu Nudu and the Gov-
2tmment of Tr.il Nadu are eaper 10
moduce mote md ore of foodgrains
But their ¢fforts ale halted because of
the paucity of fertilisers. The State
Government cannot also get fertilisers
from other sources.

ot gON AT wRAT 70 AT
qEw § wrew i1 &
MR CHAIRMAN; The quorum bell

rung. Now there is gquorum  The
ton. Membey may continue,
SHRI A. DURAIRASU: The

fuctonies for producing the fertilisers
ore also not there in Tamil Nadu. Tne
State Governmert has got no powers
to import fertilisers from Russla or
from Japan. The power of setting up
trctories for producing fertilisers is
also with the Central Government.
The State Government wants such
powers {0 establish factories go that
they can fulfill the aspirations of the
people. The demand of the State
Government of Tamil Nadu for auton-
nomy is just; powers, which are now

contentrated in the hands of the
Central Government, to be vested with
the State Government so that the
Government at the State level will be
able to implement the assurances for
the general welfare of the common
people.

Even after 25 years of independence
untouch.oility has pot yet been abo-
Lished in the country. The dream of
the father of our Nation, Mahatma
Gandhy, hus not yet become a reality.
This becomes more poignant when
you find that the Central Government
has pot all administrative and legisla-
tive powers to abolish unlouchal.lity
in the country. When China commt-
ted aggression on our country, when
Pakistan comimitted aggression on our
territory, our country, with all  its
cultural diversities angd difterent langu-
gL 1 d apainst the agglessors hke
onue man  For the entirs world, India
was 1 iact a Leacon light. The national
unity esxhibited at the time of exivrnal
darper, by the people of the country
was unpreredenied anywhere in any
dxmocit foaatry o1 the world. But
what 43 we sie now” The untouch-
abiitty 15 berig perprtuated with the
suppo~t of p litical forces in the
couniry. Regioral feelings and paro-
chiolism arc in the forefront. I am
sure, Sir, you know the atrocities
committed by the Shiv Sena on the
minority population from the South
living in Bombay. In Maharashtra,
the Congresg Party of Shrimati Indira
Gandhi is in power. The Mnalayalam
and Tamil speaking people living in
Bombay have no protection for their
life and properiv. On the other hand,
you will find that in Southern States,
more particularly in cities lke
Madras, people from different parts of
the country are living in amity and
peace. When the nation’s unity ie
being threatened, 1 cannot appreciate
that the President should speak of
forelen policvy achievements of his
(GGovernment in great detail. This
nationa! unity fostered bv Mahatma
Gandhi got lhe independence from the
British. The very same national unity
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people here get angry, They are not
angry at the atrocities being perpet-
rated on the minorities in Bombay—
the Malayalam and Tamil speaking
people. The Central Government
should take immediate steps to contro}
this situation. It will not be in the
interest of the entire nation to allow
these things to continue any longer

Before I conclude, I would just refer
to the unbearable burden of direct
and indirect taxes imposed by the
Government In the year 1960-61, the
ameunt of direct taxes was Rs. 420
crores gnd indirect taxes Ra. 1040
crores. In the year 1871-72, the
amount of direct taxes was Rs. 1288
crores and indirect taxes Rs. 4511
crores. There is no doubt that the tax
burden would have gone up still
further in the later years, With guch
heayy taxation and with prices going
up every day, how do you expect fhe
people of the country to make their

Government may help in the removal
of poor people from the country. 1
hope it will not he wrong for

say that it is due mainly to the wrong
economic policies and

management on the
Central Governmaent
of the country are
miséries and hardships.
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SHRI A. K M. ISHAQUE
hat): I associate myself with
of thanks proposed by Shri B.
chowdhury to the President
Address. ] was listening to the
of Shri Morarji Desai with rapt at
tion. I thank him for breaking his
sileiice after 27 months ang contribu-
ted something to the debate for which
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wag introduced into the Central Hall
by the Marxist Comuwmist Party
this year when the President came to
address the two Houses assembled to-
gether. Unfortunately, he

demn this method of the gtreet intro-
duced into the Central Hall for the
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from him.

1.shall start with the opening sen-
tence of the President where he very
rightly .said:

“You reassemble at a time of diffi-
culty and trial”. As you know,
politics in India is concentrated round
food snd other essential commodities.
_have seen that when food was left
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~foodgraing should be ens ‘
. We arg do do

' fixed price throughout the year
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graids. Therefore, a decision was

) : ia-
ken that at least a price

I

Ao do any good to
the country, this mugt be
the people. Therefore, a decision w:
taken to take over tl '
trade, It would not only

E

%

ensure a

it was the first and foremost necessity
for the country. It would also save

“ted and ruined by the exploiters and

by the hoarders. The Opposition par-
ties throughout the country only saw
to it that this policy which is meant
for the smelioration of the poor peo-
ple does not succeed. The Commu-
nist (Marxist) Party who otherwise
always advocated even State trading
in foodgrains carried on a campaign
against the procurement in West
Bengal in close collaboration with
other parties throughout India to see
that this policy fails.

SHRI SAMAR MUKHERJEE (How-
rah): Slander.

SHRI A. K. M. ISHAQUE: This is
how the Opposition behaves in the
country. Now, our purpose is to go
in ‘for State trading in foodgrains;
but it requires a tremendoug machi-
nery if we start from Delhi and reach
the remotest parts of India. There-
fore, one cannot jump to State trad-
ing overnight. One has to pass through
several phases and this taking over

mmm%hh%agw
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of foodgrains trade was one of the

ot wrereft w€ (wwge) ¢ wwmafe
T, TR HINA ) q R

MR’ CHAIBMAN: Let the bell he
rung—Naw, there ig quorum. . The
- hon, Member may coptinue.. . -

~1aw of the market s that the supply



%
H
RF
o

g
:
;

|

§
¥
2

Again the price rose to Rs. 2.50 per
kilo. That is why the market ig be-
having like that. Opposition parties
are forcing an abnormal phenomenon
to appear in the resent gituation. They
will go to the people and ask them to
vote and they will ask them to ex-
tract as much profit as possible out
of the difficult situation. This is the
opposition we have in the country.
They alone are responsible for all
these troubles that we are passing
through. The Prime Minister and the
President immediately after our war
with Pakistan was over gave a eall
to have a moratorium upon bundhs,
lock-outs and sttikes. The neeq of
the hour is production. If we ban
produge then and then alone the pro-
blems could be solved, but then all
attempts are made to hinder produc-
tion. I suggest a wiy must be found.
The organised sector has got the ber-
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country the man at the top draws 20
times more than the man at the bot-
tom. That is itself disincemtive. I
suggest that in public sector the ra-
tio should not be more than 5:1. In-
centives must be introduced for the
public sector undertakings so that we
can have full utilisation of the labour
force. ¥ we do this then and then
only the production will look up and
the problem will be solved hy itself.

.

17.00 hrs
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SHBI 8 A, KEADER: They demand-
ed not Urdu ag the language but they
said that Urdu is the language of the
Muslims.

SHRI C. H. MOHAMED KOYA: We
never said that. Even at that time
the President of the Anjaman Tarquie
Urdw was Sir Tej Bahadur Sapru.
Pro-Hindu Mahasabhg and Jana Sangh
papers published from Delhi, Pratap
and Milap are in Urdu.

SHR! S. A. KADER: There 18 the
Muslim League Resolution on Urdu
that it ig the language of the Muslims.

SHR; C. H. MOHAMED KOYA:
You read the Resolution of the Muslim
League carefully. Our view is that it
is not the language of the Muslims. I
am a Muslim but I do not speak Urdu.

SHRI 8. A. KADER: So am 1. I do
not speak Urdu,

SHRI C. H MOHAMED KOYA:

Urdu is not the language of the Mus-
lims.

SHRI 8. A. KADER: 1t is the langu.
age of Indla,

SHRI C. H. MOHAMED KOYA: But
that is forgotten.

MR. CHAIRMAN: If both of you
agree, then it is not the language of
the Muslims,

SHRI C. H. MOHAMED KOYA: It

Bibar, Rajasthan, etc. It i8 being neg-
lected. There is no doubt about it.

sdrtation for the ¢Ompmumity in  the
setvices, Will:the Prime Mintster and
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the Government taice care to see the
statistics as to what is the repregen-
tation of Muslims in the services?
What is the representation of Mualim
community in the nationalised Banks?
What are you going to do about that?
They say, it is on merit. Did not this
community have any merit before
Independence? How suddenly they
lost their marit? If they lost their
merit after Independence, it is your
fault.

Is it a question of merit alone? I
do not think it is a question of merit
alone. It was said by the Railway
Minister, Shri L. N. Mishra, in this
House that there was a discrimination
in the Railway services, What quali-
fication you want for porters in the
Railways? What qualification you
want for postmen? It is not a question
of merit. It is a question of discrimi-
nation. Something will have to be
done. Otherwise, it will He really an
injustice done to the minority com-
munity.

I know, the Prime Minister has said
that this is, in a sense, a Muslim coun-
try. We are not g negligible minority
community. Barring Bangladesh and
Indonesia, we have the biggest popu-
lation of Muslims in this country.

One more point and I have done.
The Government had given gome assis.
tance to the Burma refugees during
the war time and the Government hasg
decided to take it back. These poor
people are guffering. I would like the
Government to issue an order thav the
loan given to them is written off as
they have done in the case of gold-
smiths,

ot g fog KO (mgww)
wafy wgaw, § wewfr o & wiv-
WY 9 T A WA N 5T
i Wt & falk W pwr f )
1920 ¥ ¥WT wrw ¥w AN e
wwrw & wor ¥ wT wewe frer Sfeer
W & wror oy quE sther 4R fver
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wrah g 7g @ @ §—25 gy
% 9fF "R @, e
T @ I B woAT 0d g i R
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W FHT 9T &5 AW ar 7 Ay
TR AT ¥ AR AT AN
www ¥ ¥ s awr 9@ T, =
o e 7 ok for & I 0
gu fear @ 5 g% 2w w @
¥ far s wow Wfgd

Teggfa off & wfwwmow ® afx
NIRRT T W A I B O% O
T & W9 [WR—2AW & A fer WY
wege e ) aw ¥ @ @ W e
% v % fem a® ¥ W ahd W,
W EEl ), W I A g wen
¢, firg atg & wo a@eT & a19 WA
¥ ) wAC W S ey % ag WS §
fix Jw w7 ST ), T AW AN &
fapre WY W wgy o, T Aw WY
R e ew ¥F Y wmaww
§ frgn wwt BW W wRR FmaTOU
e ¥ 39 o v ¥ v A
o 9T gt few Ty ¥ ww wor

v vt Pmamg g dm
&7 fawrw w3 wwd §, o0 o ¥ W
W% wrerar w5t s et wifigd, s
Y YW A ) won nfgh | e a
Ay fie gerrd frdndt s wepafir
AP I AW #§ fald-
TeT WY & SiGT Wt & Wi gE W
Wt @ ot %% @ @ f5 v Tgafy wT e
T AT | T Wy Agefy oft wr wrwer
g 7 g wgd, wgafa ot @
WIS & 1T WY WY AEgE  ger & @
fox wr o vy @ & B g
ot & v Fag i 8 gl §
& ot ag vgm £ f& asgefa o &
wew # @ § ar | § O agt 7% wygn
g o gl woek fowr # ame
ot gfe ot & gre § § W Oy
TR T At & w1971 ¥ N
I AR AW ¥ wR qE qwr o
9 ¥ gw femw o Wi w® I
afe & e oft %Y s=rg 3T T

g—I aga gfmardr ¥, gt ¥ Aw
T AT FT TENTAT WX 9 A1 9T
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SHRI RANABAHADUR SINGH
(Sidhi): We have been discussing the
President’s Address, and, as far as I
am concerned, listening to all the
view-points that have been aired here,
1 think that all along we have not
discussed the root causes of the illness
that is facing our polity to-day. The
time to ponder to-day ie not what is
wrong, but it is more fitting that we

“should think about what can be done.

And I would like to place before you
a few thoughts that are quite thought
of as lost so far in the discussion in
this House.

I respectfully would gay that in our
present context of things, our whole
arrangement or set-up on the out-
moded concepts of the Greeko-Roman
political thought is not suited to us
and it is an anathema to the genius
of this country. With all due respect
to the noble men that helped to give
us the frame-work of the Constitution
that we have to.day, I would say that
this country hag had a greater past
than the political thoughts on which
the present constitutiona]l frame-work
has been set up. So it is time that
apart from looking to and remedying
all other sjtuations that have arisen
in this country we should also give
thought to whether the Creek or
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time in the future they are going to
meet. What is that point?

PROF. MADHU DANDAVATE:
Infinity,

SHRI RANABAHADUR SINGH:
Sir, the learned professor missed the
point when I said they start to con-
verge. As a growing nation, Sir, can
we close our eyes to that future point
where these two lines can possibly
meet? If we do, Sir, then, it 18 at our
Peril. Obviously, Sir, this future
point, where these two ideclogies are
going to meet, will carry the good
points of both. Because, that is a part
of the inherited experience of man-
kind, We have always benefited by
the past mistakes. But I would res-
pectfully say that that point where
thege lines might converge is not na-
tionalisation. It has to go Teyond
nationalisation. It ghall go sg far be.
yond nationalisation that wen we
nationalise an industry we ghall not
at that conceptual State put career
bureaucrats after the nationalisation.
We will put there the people and it
shall also go beyond capitalism. Be-
cause, whenever go beyond capitalism
the motive of profit too can be sub-
limdted into trusteeship.

This is not an idealistic exercise. It
holds out an immediate solution to
our problemg today,

Sir, Foodgrain trade take-over
would have been a different proposi-
tion it the whole operation had been
carried out with the pegple as equal
partners with the officlals, 1 say ‘as

equal partners’, I lay the siress there.
1 canhot go imto the detalls of the
whole thing because my- timy i
limited.

It we take Coa]l Nationalidation, R
would again have bean a meaningful
thing it the workers were involved in
that nationalisation mg equals ahd not
as slaves with g new sat of masters,

We have to move from Nationalisa-
tion to what I would wishfully ecall,
Populization, for that, I would res-
pectfully hope, is the point where
these two lines converge.

1 say this not by way of offering
cut and dry solution, but I say this,
only to invite the thought of all our
well-meaning people inside this House
and outside to give thought to this.

Populization, as I look at it, 15 more
vigilant than the wigilantive forces of
the capitalism. At the same time it is
more social than the People’s Courts
of China. It goes beyond all these
concepts, for, it is sparked by the most
ancient truth that was acquired by
mind of this country, who had lost
their last infirmity,—in the words of
Milton—which happens to be the fral-
Lty of all noble minds. Milton eaid:

“Frame is the spur that the clear
spirit doth raise

That last infirmity of noble mind.”

PROF. MADHU DANDAVATE: It
is the nobility of all noble minds.

SHRI RANABAHADUR SINGH:
So, Sir, may I respectfully invite all
of you honourable Members and
through you all our countrymen to
take up this challenge of this new
concept and give our 2 hew
lease of life—so that posterity n}aw
say that this was our fihest hour?

, MY s g (SwwRre)
qref A S, gt sy
oY it & vl wew ¥ wferew
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17.48 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
February 27, 1974/Phalgunn 8, 1885
(Saka).
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